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DISCUSSION UNDER RULE 193
Flood and Drought situation in the country
Title: Discussion regarding flood and drought situation in the country. (Not concluded).
MR. DEPUTY-SPEAKER: Now, we shall take up discussion under Rule 193.
Shri Prabodh Panda.

SHRI PRABODH PANDA (MIDNAPUR): Mr. Deputy-Speaker, Sir, at the very outset, | must thank you and also the
hon. Members of this august House as this important issue which is related to crores of people of our country has
been taken up for discussion today.

It is quite unfortunate that while this matter was taken up for discussion earlier on 22" and 239 July, 2004 in this
august House, unwanted situation caused at that time led to dropping of this discussion. But it is better late than
never. So, | must thank the Chair and the hon. Members for taking up this discussion today. It has become a usual
practice of our House to discuss this matter each and every year. We are discussing the situation of natural
calamities, particularly drought and flood situation in our country. Sir, when this subject was taken up for discussion
and it was listed in the List of Business on 22" and 23 of July, 2004, the drought situation in our country was very
much alarming. It was apprehended in most parts of our country that there would be a serious drought situation
which would be even more serious and severe in comparison to the earlier drought situations. While the matter was
taken up at that time, the Union Government have also announced some programmes to meet the challenge. Now,
the situation has little bit improved. At that time, due to the scanty rains, the situation was alarming in the States like
Punjab, Haryana, Gujarat, Maharashtra, Andhra Pradesh, Jammu & Kashmir, Himachal Pradesh, West Uttar
Pradesh, West Rajasthan, West Madhya Pradesh, Orissa and even southern parts of West Bengal. The situation
improved since 23" July, 2004 due to the revival of the south-west monsoon and it is expected that the situation
may improve gradually. But, damage has been done. Since the good initial monsoon trapped the farmers into early
sowing, the opportunity turned into loss due to drought-like situation at the time.

How would the loss be made up? The farmers who have already sown are in a state of total frustration. Today
itself, the hon. Minister of Agriculture, during the course of his reply to a Starred Question, made some remarks and
also replied to some points. But this is not enough.

The problematic situation is there for the farmers who have already sown. Now, there is improvement in the
situation with the revival of the monsoon. But the seeds that had already been sown, their crops have been
damaged. So, the Government of India should think over it, it should lay great emphasis on it and come out with
certain programmes for late sowing, for cultivation and other things.

On the other side, there is a severe flood situation in various parts of our country. At that time itself, during 22" and
23" July, the situation in Bihar, the situation in Assam, the situation in large parts of North-East and even in the
northern parts of West Bengal was serious. The Indo-Bhutan border of Assam witnessed one of the worst floods of
the decade following the incessant rains and a dam burst in Bhutan. The southern reservoir of the Krishna Hydel
Project in Bhutan had breached. Aimost all the dam breaches worsened the flood situation in Barpeta, Nalbari and
Kamrup districts claiming lots of lives and affecting as many as five million people of the State. The world's largest
river island Muzli was cut off from the rest of the country and the river Brahamputra was overflowing. So, the
situation in Assam is very grim.

Sir, the hon. Prime Minister himself paid a visit to the State of Assam and did the aerial survey of the situation. He
not only paid a visit there but was kind enough to visit the flood situation in Bihar and some other parts of the
country.

Sir, the situation in Bihar is horrible. So far as | know, 19 out of 37 districts of State got submerged. The hon.
Members from Bihar may be knowing better. | also got the opportunity to have an aerial visit of some parts of Bihar.
These 19 districts of Bihar are: Darbhanga, Khagariya, Samastipur, West and East Champaran, Sitamarhi,
Madhubani, Seohar, Muzaffarpur, Begusarai, Saharsa, Madhepura, Katihar, Purnea, Kishanganj, Supaul, Araria,
Vaishali and Bhagalpur. Aimost all the northern parts of Bihar got affected. All the rivers flowing in northern Bihar
are coming from Nepal, like Gandak, Burigandak, Kamla, Bagmati, Mahananda, Bular, Kosi, and Karesh. Mainly the
water flowing from Nepal caused such a severe damage. Most of the districts and even the District Headquarter got
submerged.



The casualty reported was 190, but it would be more. Even more than 300 persons might have died, and thousands
and thousands of cattle would have died. Houses, schools and colleges had collapsed. The pressure of water
mounted so much that most of the banks and embankments got breached. Railway lines and National Highways got
breached. | think, more than two crore people of Bihar got affected. The flood situations in Bihar and Assam seem
to be cases of national disaster. This should be considered as of paramount importance. It is known to us that the
Union Government = hon. Home Minister himself is present here — had set up a task force. They had released
some materials and funds from the National Calamity Relief Fund to meet the situation. Even the respective States
are trying to meet the situation. They have requested the Union Government to release sufficient relief materials to
meet the situation. But how far it has been done, has to be discussed, and we should know whether the
Government is prepared to meet the challenge adequately or not.

Even in Arunachal Pradesh, unabated rains made the situation grim in four districts, namely Lahit, East Kamang,
East Siang and some parts of Dibang Valley. In my State of West Bengal, the northern part of the State got affected
consisting mostly of the districts of lower part of Darjeeling, Siliguri, Cooch Behar, Malda, Dinajpur and Jalpaiguri.
The course of some of the rivers coming from the Himalayas is getting changed. We have been talking about the
problems of Ganga erosion or Ganga-Padma erosion.

Now, it is an apprehension that the course of Ganga may be changed. If that happens, a serious situation may
arise. Even the southern part of Bengal will be put in a serious crisis. Calcutta City and the Port itself would be in
danger. So a serious situation is there. In West Bengal, Punarvaba, Aatri, and other rivers are now overflowing. |
would like to know what is the programme to meet these challenges in two ways, namely, the temporary measures
to deal with the situation and the measures for solving the problem permanently. What is thinking of the Union
Government in this regard, that should be discussed.

We are talking about the Meteorological Department. On many occasions, the Meteorological Department of India
has misled the people. | had seen a news item in the papers a few days back wherein hon. Minister, Shri Kapil
Sibal, had himself admitted that the Meteorological Department has not been able to forecast monsoon properly
mainly for want of adequate equipment. If the Meteorological Department is not able to predict properly, then the
people, particularly the farmers are misled. So technology of the Meteorological Department should be upgraded so
that they can predict properly. Even this year people living in areas where serious drought was apprehended got
misled due to the wrong predictions of the Meteorological Department. Initial good monsoon tempted the farmers for
early sowing but ultimately they got frustrated. Therefore, | would like to say that the release of sufficient material
and funds to meet the situation in flood-affected areas is a must.

| think something should be said about the agricultural loans. The former Government made a declaration that the
interest of the agricultural loans of the farmers living in drought-affected areas would be waived. But it has not been
done so far. So, | demand that both in flood and drought affected areas, the interest on agricultural loans should be
waived and the short term loans should be converted into long term loans.

As regards the Bihar and Assam situation, we should think something for a permanent solution. For that, our Union
Government should take initiatives to have a dialogue with the Nepal and Bhutan Governments. | think 20 years
ago, there was a proposal before the Union Government for initiating a discussion with the Nepal Government so
that a reservoir can be constructed at Gunthar and Sisapani. The embankment of the river should also be
strengthened. But that proposal has not been discussed so far. So, some sort of discussion for a permanent
solution should be held with the Nepal Government.

The same issue should be taken up with the Government of Bhutan. | would like to know as to what discussions
have taken place with the Governments of these two States and also whether Government of India is emphasising
the need for a solution of this issue or not.

Another point that has gained ground over the years in regard to control of floods is the inter-linking of river waters.
The former Government and also some people interested in the subject had cited inter-linking of rivers as a
permanent solution to this problem of floods and droughts. | beg to differ with that view. It is because most of the
rivers, including those of the South, have got silted. If there had been no siltation and the courses of the rivers had
not got changed, then we would not have faced this problem of flood and drought as we are facing today. Inter-
linking of rivers is not the solution to this problem. This would rather invite more complications and create more
problems. | think, to tackle this problem, it would require excavation of rivers at some places, de-silting in certain
places and setting right the embankments in certain places. These problems should be attended to and reviewed.

| would like to request the Union Government to have a meeting with all the political parties and interested groups to
meet this challenge. With these few words, | am initiating the discussion and | hope that the discussion would be
fruitful and some concrete measures would emerge out of this discussion that would help in solving this perennial
problem facing our country.



SHRI MADHUSUDAN MISTRY (SABARKANTHA): Sir, thank you very much for giving me this opportunity to speak
on this issue of flood and drought situation in the country. | will confine myself to the flood situation in the State of
Gujarat. Just more than a fortnight ago, or maybe, till the end of July, the people of Gujarat were very much worried
about the fact that they might have to face the worst drought situation because of lack of rain. But in the last 20
days, it has been raining heavily in the State; one can say that it is virtually pouring in Gujarat. Floods have already
created a havoc in South Gujarat and from there it has now spread over to the north and north-Eastern part of the
State. It is not only that, due to this, the rivers in south and north Gujarat have started over-flowing resulting in the
flooding of the villages in these areas. Many areas have received more than 100 per cent rainfall. Already there are
parts of Gujarat where there have been 23 inches rainfall in 24 hours and 24 inches of rainfall in just 18 hours.
There has been cloud bursts. Atornado has hit Gujarat and roofs of houses have been blown off. More than 185
people have already lost their lives on account of floods in the State. Lakhs of people have been affected and
thousands have been rendered homeless. Torrential rains have damaged the railway tracks and also the highways.

It has damaged almost all the infrastructure. Besides that, it has damaged the crops which were sown in the north
and south of Gujarat and some parts of the north-eastern Gujarat. In some parts, there was not enough rain in the
beginning of July and the farmers could not sow them. Now, there is already rain which has not stopped for nine to
ten days. They have, in fact, missed the sowing season in some parts. The situation is quite demanding. The
Government has carried out the relief work, but, it has not been up to our expectations and specially to my
expectation. Now, | will just divide this subject into two or three points.

I would like to draw your attention to one important point. Gujarat has always had either flood or cyclone or
earthquake or a drought. There is history that in the western part of India, particularly in Gujarat, either one part or
the other is affected either by one calamity or the other. And this has become a regular phenomenon. Every year,
one type of calamity or another struck the State. | fail to understand how, year after year, the administration and the
State Government machinery faces such a situation. It is not only that. My friend has just referred to the
Meteorological Department and the scientific advancement. In fact, | commend some of their work as | am a regular
watcher of the weather reports. Sometimes, it is not in their hands as well. But what is irritating to a person like me
is that despite enough warning to the administration, the administration fails to take preventive measures. Take the
example of cyclone in Gujarat a few years back. The administration was well warned by the International
Meteorological Department. It was known that the cyclone was coming and yet, the administration failed to take
enough measures. As a result, 5000 people lost their lives in the Kutch and Saurashtra regions. In the case of
drought, at least, there is some time to prepare themselves, but flood and earthquake provide little time for the
administration to take steps. Nonetheless, if you compare the natural calamities striking our region and some parts
of our country and the calamities which have been striking developed countries, you will find that the loss of lives is
very little in developed countries in comparison to a country like India. If you compare the cyclones striking the
western or eastern coasts of the US or, for that matter, other European countries, the loss of lives is more in our
country.

I was a member of the Standing Committee of Science and Technology and we were puzzled to note one thing. We
were not able to understand that despite enough warning and despite intimation well in advance, why our people
have not developed a scientific mind. The kind of scientific attitude which is required is completely missing,
specially in taking preventive measures in order to reduce damage to life and property. Now, in the absence of that,
we find that more lives are lost and there is a lot of more damage to the property, agricultural crops, infrastructure
and so on. As a result of it, in fact, it creates more burden on the State Government as well as the Union
Government.

In order to find a way out of the calamity which is occurring in one State or the other, if | am not wrong, the Tenth
Finance Commission, in fact, recommended to create a Calamity Relief Fund. And there was another fund which is
not called the National Contingency Calamity Fund which is with the Agriculture Ministry. Now, a number of States
have been allotted funds from the Calamity Relief Fund in which 75 per cent of the money comes from the Centre
and 25 per cent money has to be provided by the State itself. Here, the money is provided to a number of States in
the country in order to carry out the relief measures immediately. They have not got to walit till they request the
Central Government to send the team to assess the situation, then the team goes back to the Centre and then they
channel the money and then the State Government carries out the relief work. In order to find out a solution to this
problem, the Tenth Finance Commission has created - | am not sure whether it was the Ninth or the Tenth Finance
Commission = this mechanism. Looking at the whole history of the number of the States which were dealing with
the natural calamities, their share is fixed by the Commission. They get this money well in advance.
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It is not only that. The CRF has a provision that if | want to draw 25 per cent more money as an instalment for the
coming year also, | can do that in order to meet the relief work.



| would like to draw your attention to two points now. Firstly, on the very spending of the Calamity Relief Fund over
the years, the C&AG has found that, instead of helping the people to build their damaged houses and provide them
cash doles and other things which are of immediate necessity during such a natural calamity, most of the State
Governments have begun to use the Calamity Relief Fund in order to create infrastructure for which the money is
given from their regular budget. There are a lot of other things which have come up in the expenditure from the
Calamity Relief Fund. As a result of them, there was a very strict remark passed by the C&AG against a number of
State Governments.

The second thing was that many State Governments did not put their 25 per cent share in that. What they generally
do is that they simply draw the money from the Calamity Relief Fund of the Central Government. They are using
only that money and not anything else. The people, in fact, suffered due to the natural calamities. Except getting a
cash dole, there was nothing. There was a very big problem in restoring their own houses and buildings which had
been damaged. Even there were certain other things which they needed immediately. The same is the case with
regard to the NCCF. Many State Governments immediately rush to the Central Government saying that the Central
Government has to give the demanded money. Many other Governments as also my own State Government this
time presented memoranda to the Union Government asking it to provide nearly Rs.3,465 crore from the NCCF and
from its own Budget. | would just take five more minutes. | will not take much time.MADAM CHAIRMAN : There are
so many Members who want to speak.SHRI MADHUSUDAN MISTRY : Madam, | know that there are so many hon.
Members who want to speak. But these are certain crucial issues, which, in fact, many other Members may be
raising. A person like me feels that there is the tendency on the part of the State Governments to put a very inflated
demand because it is the money which will come from the Central Government. So, in assessment of that, there is a
tendency to put even the other infrastructure money in making the demand in order to get the money from the
Central Government. There is some kind of a political consideration that they create an inflated demand. They
create an impression in the minds of the people that they have demanded so much of money from the Union
Government and the Union Government has given only this much.

There is the other aspect also. The Union Government belongs to one party and the State Government belongs to
a different party. As a result of that, there is a kind of political manipulation which you may find in most of the
memoranda that have been presented to the Union Government. Even if there are two Governments belonging to
the same party, what | have found is this. In respect of Gujarat, even when the NDA Government was at the Centre
and the BJP Government was in Gujarat, the demands were never ever weighted in toto. It is not only that. Many a
time, it was hardly 10 per cent, 15 per cent and 30 per cent money that was provided to the State Government. | do
not buy the argument which my Government has advanced to the Central Government. | say this because there are
Rs.49,000 crore as debt. It is because they carried out a lot of relief works and other works. The States have to
spend the money from their Budget at the cost of development work. The State Government has incurred this debt
after the Fifth Pay Commission gave its recommendations. The State Governments have to borrow the money to
meet their regular and Non-Plan expenditure. As a result of this, they have to borrow the money which has again
resulted in payment of increased amount. They pay more than Rs.5000 crore towards interest from the State
Government's side. Nonetheless, | must also say that we raised almost 80 per cent of our expenditure from our own
resources. If you take the total money which is given by the Government of India to the Government of Gujarat, it
does not exceed more than 20 per cent. That also includes our share from the Finance Commission. MADAM
CHAIRMAN: Please conclude.SHRI MADHUSUDAN MISTRY : Let me finish it. It is a very important subject. First of
all, we speak less. It is not only that. The entire State has been affected. MADAM CHAIRMAN: | have no objection.
But even from your own party, more than ten Members are there to speak.SHRI MADHUSUDAN MISTRY : | am just
coming to the other points. Our State Government has made three demands to the Union Government. The first
demand is to waive the interest on the loan in respect of the Central Government. | would request the Central
Government that it should waive the interest rate only on the condition that the State Government should put an
equal amount of interest money and spend the money in carrying out relief work in respect of the flood-affected
people. Only then, should the Central Government waive the interest of the Government of Gujarat. It should also
put a moratorium on the principal amount of loan, which the Central Government has given to the Government of
Gujarat, for three years. | will also like to put a condition that the Government should agree to this only after seeing
the relief work carried out by the Government of Gujarat in respect of the flood-affected people. Nonetheless, |
support this in the sense that as much help as is possible should be given to the Government of Gujarat. My final
point is this. The hon. Home Minister is here. We have the Policy and Disaster Mitigation Institute which, | think, has
been founded very recently. This has to be very seriously taken. There is an attempt to create a Special Force
which can meet the eventuality in a disaster situation. Those people should be very well trained. It is not only that.
All the resources should be available to them to impart training and everything. All should go hand in hand. We
should find some kind of a permanent solution to this because this takes a major chunk of our financial resources in
meeting the relief work either due to one kind of a calamity or another kind of a calamity. | support it. On behalf of
the people of Gujarat, | would request that the Government of India should be very generous in helping the people
of Gujarat, the flood-affected victims, the industries which had an infrastructure and all the other industries which
had been damaged due to this calamity. With these words, | conclude. | thank you for giving me this opportunity.
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SHRI N.N. KRISHNADAS (PALGHAT): Madam Chairman, every year we are debating on the situation arising out of
droughts and floods in the country. So, this year also, we are having a discussion regarding flood and drought
situation in the country. This is also a part of the unity in diversity of our country. Some parts of the country are
facing severe drought situations and some other parts of the country are flooded. Many valid points have been
covered by my earlier speakers. So, | am not going to repeat all those points. Every year we are discussing this.
The main point that is coming out of the discussion is that there should be a scientific approach towards these
natural calamities like droughts and floods. We are living in an electronic era. Though we cannot anticipate
everything, yet we can anticipate something. So, a scientific approach must be there to tackle the situation and to
anticipate all these natural calamities. Every year, while we are discussing this point, it is not at all adequate to
address the real situation.

Madam, let me come to my State. | am coming from Kerala. In the morning itself, while replying to one of the
questions, our hon. Agriculture Minister has mentioned this. The drought and flood situations in Kerala are
somewhat different from the drought and flood situations in other parts of the country. Kerala is facing a very severe
drought situation. Whenever a Central team or somebody else comes, they see very beautiful greenery there,
although we are facing a very severe drought situation all the time. That is not our fault. It is the gift of nature. Due
to this, Kerala is suffering more than the others. So, | can say here, in this august House, that for the last three
consecutive years, the Government of Kerala has declared some of its districts as drought-affected districts. This
year, unfortunately, after the arrival of monsoon, some parts of our States are facing flood situation. For the last
three consecutive years, this severe situation is being faced in Kerala.

There is drought situation in Kerala for the past three consecutive years. At the end of March, 2004, the prevailing
situation in the State is as follows. Out of 1570 revenue villages in the State, 966 villages have been declared as
severely-affected and 536 as partially affected. Amost all revenue villages have been declared affected by drought.
In the 966 villages, which are severely affected by drought, the drinking water is supplied through tanks and lorries.
I must say here that in some parts of my constituency, Palghat, which is in the middle of Kerala, water is distributed
through tanks and lorries. That is the severe drought situation we are facing in Kerala. WWhenever anybody comes
to Kerala to watch or see all these things, he cannot see the traditional drought systems. He will see greenery
everywhere. That is the gift of nature. This is the geographical scenario. That is why we are suffering.

Then, paddy sown in 57,638 hectares of land has been completely spoiled resulting in losses = it is a preliminary
calculation — amounting to more than Rs.300 crore. It is in the case of paddy only. The aggregate losses,
comprising all the sectors of agriculture, will come to more than Rs.2000 crore in one year. So, for the last three
consecutive years, it has been declared as severely drought-affected district of the State. There have been
recurring instances of forest fires and loss of wildlife due to lack of drinking water in Kerala. Wildlife is the wealth of
the nation.

Then, Madam, as far as rainfall is concerned, the overall deficiency compared to the immediate last year, up to
March 15, 2004, was about 70 per cent. This is the situation regarding rainfall. That is why, all the MPs from
Kerala, irrespective of the political differences and the Government of Kerala approached the Union Government to
seek the assistance to tackle this continuous drought situation. But, unfortunately, | must say in this august House
that not even a single paisa has been allotted to the State for tackling this situation. With all respect, | must say that
the hon. Agriculture Minister mentioned while addressing a Press Conference somewhere out of Delhi — | think it



appeared in the newspapers last week — that the State of Kerala does not have such serious situation and there is
no assistance to that State.

So, | would like to ask this question. Is Kerala not part of the country? Why are we neglected like this? Even this
morning the hon. Minister of Agriculture has mentioned while replying to a question that the Government of Kerala
is not seeking assistance in the prescribed format. Whatever it may be, despite all these things, even though the
Government of Kerala committed a very serious lapse in its duty or failed to convince the Union Government about
the real situation, why should the people and the farming community of Kerala suffer? Why should they suffer? So,
this is our humble request to the Union Government that it should be very well taken care of. The Union
Government should send a study team immediately to evaluate the real situation in Kerala. This is our humble
request.

Madam Chairperson, the second thing, which | must say, is that more than 1000 farmers have committed suicide in
Kerala. Suicide is taking place in Kerala which is the most socially developed State in the country. Everywhere we
are considering that Kerala is a model State. In that State, within the last two years, more than 1000 farmers have
committed suicide. We have placed this matter before the Parliament many times, but we are not getting anything.
So, this is the situation. This negligence should not take place. The Govt. of India should treat Kerala as one of the
parts of the country. But unfortunately | must say in this august House that both the past and the new Governments
are not addressing the very serious situation in Kerala in a proper manner. So, this is our humble submission, this
negligence should not be continued.

Due to the severe drought, the loss suffered by the major crop, paddy, has been calculated to be at Rs.300 crore.
Now, | am coming to coconut and areca-nut. Once a coconut tree is affected by drought or flood, then it would take
many, many years to grow up another coconut tree. The areca-nut tree is also like that. So, that is the situation.
Rs.100 crore has been calculated as the loss on this account. Cash crops like pepper, cardamom, coffee, tea and
rubber have been affected. This will be a far reaching consequences. Everything has been affected. So, this is a
very serious situation. So, we demand the Union Government to treat Kerala as part of the country. A very, very
serious attention should be paid to address the situation in Kerala.

With these words, | conclude.
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15.58 hrs. (Shri Varkala Radhakrishnan in the Chair)
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MR. CHAIRMAN : The time allotted to you is over. Please conclude.
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SHRI SURESH PRABHAKAR PRABHU (RAJAPUR): Sir, like every year or most of the years, this year again, we
are facing, not so unique, problems of drought-flood-drought syndrome which are confronting us most of the time of
the year. This year, the losses are also phenomenal. Bihar alone has demanded Rs.15,000 crore; the State of
Gujarat has demanded something like Rs.4,000 crore; Punjab, the hon. Member was just now saying, would need
probably another few thousand crores; and Kerala has demanded Rs.3,000 crore. Maharashtra again has suffered
a huge loss because of floods and probably all parts of India have been flood-hit. If we add all these figures, we will
realise that every year, the losses we are suffering because of floods, are also phenomenal and that we really need
to do something concrete about it. Otherwise, every year, the same phenomenon repeats. We are only talking
about different figures, different dimensions of the problem. But flood is a real problem before us.

There is a very interesting study which has been carried out by Dr. Bibek Debroy of the Rajiv Gandhi Research
Foundation. He studied all the 600 districts of India to find out why some districts are more backward than the rest
of the districts. He has come to the conclusion that the root cause of backwardness of a district is flood and not
drought. Those districts, which are flood-hit, are the ones, which are more backward than the rest of the districts
because, as it happens, because of floods, the entire infrastructure gets wiped out and we have to reconstruct it
again. Probably, floods by themselves are not bad because floods perform a very important ecological function.
They bring in very rich silt and the soil gets reinvigorated. But in India, because of huge population wherein we
have now added 1.1 billion people, we have a serious problem of flood and in other parts, at the same time, drought
is the problem.

In Maharashtra, = my friend was telling about Vidarbha = we have some of the very rich cotton crops in the country.
That region has some districts, which are flood-hit, and some districts have got the drought problem.

If we take India as a whole, we have this problem. If you take States, in some parts of a State there is a flood
problem and in other part of the same State, there is also a drought problem. Take for instance, Rajasthan. Some
parts of Rajasthan are suffering because of drought and some parts of Rajasthan are suffering because of flood.
So, we have to come out with a concrete action plan to deal with this problem.

Sir, | was just going through a study -- | would request the Government to come out with a White Paper on this -- as
to how much money we have spent so far on drought relief as well as on flood control. That gives a very revealing



figure. The same amount could have been saved. This is an amount of money that we have lost in terms of asset
loss, in terms of income loss and in terms of restoration work that need to be carried out. If we really try to do
something concrete on this, | think, that would be a great opportunity for us. This is the time that we should plan to
do it, and | am sure, the Government is thinking of doing it.

Sir, Maharashtra is a State which is neither in the northern part of the country nor in the southern part of the
country. In fact, Maharashtra divides the country into southern part and the northern part. It is standing in the middle
of the northern and southern India. Therefore, it has also one of the most richest parts of the country. This is the
range of Syadri which is in Maharashtra, like in Kerala. Therefore, this is the part which we really need to protect
now. There is a changing cropping pattern and there is a changing weather pattern because of the changing
climate. In fact, an inter-governmental panel on climate change has also said that the climate is really changing, and
therefore, some hot spots that we have in the country need to be protected to make sure that we do not get, all the
time, affected by the change of climate. We need to protect them. Therefore, | would also request the Government
to make sure that it comes up with some hot spots on such bio-diversity, which we really need to protect.

Sir, we have seen that in the last few years, in my own estimation, an amount of more than Rs. 1 lakh crore have
been spent only on drought relief and flood relief measures. This is a phenomenal amount. This amount would be
equal to one-third of the total amount of money that our Government spends every year on the Budget. Therefore,
we really need to have a comprehensive plan to carry on these objectives.

This is not a problem which is unique to India alone. The United Nations also highlighted this as a major problem. In
fact, the United Nations thought it proper for the first time, to come out with the project called "Water for people,
water for life". Here, they have highlighted that the 'next few decades, the problems in the world over will be really
centring around water'. In India, which is a sub-continent, we really need to tackle it because we are one single
country. Maybe, Jammu and Kashmir is in the northern part and Kerala is in the southern part, but we are part of
one same Union of the country, and therefore, we must make sure that this problem is solved by our people within
the country.

In the process of doing it, we can probably help and also create new opportunities on navigation, we may be able to
create new opportunities on irrigation and we may be able to create new opportunities on power generation. Shri
Anant Geete, who was also the Minister of Power would also tell you. We need an additional 50,000 MW of power
in the next 25 years so that the thermal-hydro ratio, which is so adverse today, is properly corrected. Therefore, we
really need a massive programme, a massive action plan now to deal with this war-like situation.

Sir, when we talk about water problem, we really need to tackle it in a holistic way. We need water conservation
measures, we need a little initiatives to make sure that for nullah bunding, water conservation work even in some
little places is encouraged. The Finance Minister has announced that he wants to start a scheme to refurbish one
million tanks that are there in the country.

So, | would request the Government to again come out with a proper White Paper as to what is the potential of
these small and middle initiatives. We should not be taken in by that fact that this problemis going to be solved just
because we do this. It is absolutely necessary. But what is the potential of this and what is the limitation of this? We
should know it. It should not happen that we concentrate only on that and finally we come to know that this is not
going to solve the problem in totality.

Secondly, we also need some mid-term actions. There are several States in the country which do not have enough
resources. Therefore, some of their programmes which they started are not completed. | think, we really need a
programme whereby the Central Government offers assistance so that the State level projects could be completed.
One of the projects that has not yet been completed is Kooshta Valley Project in Maharashtra which really needs
completion. That one project would have helped us to solve the problems in a big way.

MR. CHAIRMAN : Please conclude now.
SHRI SURESH PRABHAKAR PRABHU : Sir, | am just concluding.

MR. CHAIRMAN: Many hon. Members have given their names to participate in the discussion, and the time is very
limited. Please cooperate.

SHRI S. BANGARAPPA (SHIMOGA): He is speaking very well.

MR. CHAIRMAN: He is speaking very well, there is no doubt about it. This is not a question of speaking very well
but it is a question of time.

SHRI SURESH PRABHAKAR PRABHU : Mid-term action is also called for to complete the on-going projects which
need to be completed. While we do this, we need a long-term action to find out how the problem can be solved.



Another dimension of the problem is that the Punjab Assembly had already revoked the agreement which was
subsisting. It has created a different type of problem. To solve such a problem, we really need a different type of
action. To deal with the water problems of India, we need a national focus. In Assam, the per capita availability of
water is high and the sub-soil water is so much that there is a problem, whereas in Tamil Nadu, the sub-soil water
has gone down, which has created a separate set of a problem. In Punjab also, there is a problem. The per capita
availability in Pennar Basin is as low as 300 whereas in Brahmaputra Basin, it is as high as 18,000. So, we really
need to solve this problem by bringing them together. For that, we need a national vision.

Water is mentioned in the Constitution of India, though the subject is with the States. But the same Constitution
provides that if there are inter-State disputes, then Parliament can make a law and that law will not even be subject
to judicial scrutiny. So, we really need a national focus for this problem. | am happy that yesterday, the Prime
Minister, while speaking from the Red Fort, has talked of this; we really need to look at it as a national resource. |
hope that we really take concrete action on this.

Otherwise, some more time will pass-by and again flood will come, which will remind us of the problem. Normally, in
India, we do not trouble trouble until trouble troubles you. Let it not be the phenomenon as far as this is concermned.

| thank you for having given the time. | understand that these things are taken note of.
MR. CHAIRMAN : Thank you.

Now, Shri Kirip Chaliha. Hon. Members may kindly remember that a lot of hon. Members will have to participate in
the discussion. So, please stick to the time allotted. That will be very helpful.

SHRI KIRIP CHALIHA (GUWAHATI): Mr. Chairman, Sir, 1 do not intend to take any more time than what is needed. |
would not like to dwell on any of the theoretical conceptions. | would not like to make dreams in the Parliament. |
would like to stick to only concrete things.

MR. CHAIRMAN: Thank you.

SHRI KIRIP CHALIHA : We are discussing the flood and drought situation in the country. To make time available to
other hon. Members, | would restrain myself from mentioning anything on drought. Many hon. Members have
spoken on that. | would not like to waste the time of the House by once again repeating the problems relating to the
States, which they have mentioned, except by saying that | fully share the agonies of people who have suffered
from drought and who are suffering from flood. | come from the State of Assam. S #X S #t <= ywTE I1ea <t =¥ weT @
fos fER | @5 & W SURT &, g Ao TE 8, AfP g8 we it F1e! arg ARG 2, Wiell | ffa 21 A% We d +ff a1g € ok 98 va agd <
TN g9 gl § 399 08 We & ddbel dArl & Iurst ¢l # @ F gafay o7 w1 € i | @i € & ey w9 @ 9, ot aga
f&dt 7 +ft arerm =nfev) SfFT 7% emaa 8, Flood is the curse for Assam. My friend has tried to make water an economic
concept. | do not know it as an economic concept; | would rather go by the other theory, the basic theory, that is,
water is life. urht Sita=r 21 WaR &1 <1 faswra gan €, civilizations have thrived around places where river water was
available. These are the basic facts which are known to everybody. st o= +#t =<t gift 2, adf wwar ecft 81 59 @~ ¥ |
& fog =t w4 &1 But just as rivers had built civilizations, at times, rivers do turn hostile and finish civilization. Rivers
change their courses. If you play with nature, nature turns hostile. The story of flood in Assam could have been like
dealing wrongly with nature. We cut down trees; we do not take necessary steps for ecological balance. We play
with nature and so, nature unleashes fury, and nature becomes ferocious. It becomes something like an angry God
or Goddess like Kali and starts destroying. arg @it <t ard &, =t # &Y a1g &<t 8, a8 HHs1 =mfev|

the fullness of a river, or for that matter all rivers, is an indivisible essentiality. 5= fireaft 7 siva @t =t <t § i
arges 9 g 2, it is a cycle. T & =<t @1 +ft there are different stages. Sometimes it is dry, at other times it is full and
then it overflows and creates havoc. & 31 Fax @ 1fi=1 371 €| 3@ Y ThHa & &, I8 &4 oa gl 3ua forg the political

will of the Government is essential and on this premise only | would very briefly like to mention one or two points for
your consideration.

| must say that the flood problem in Assam has not been dealt with seriously at all. It has been dealt in a very
casual, ritualistic manner. As a result of this the younger Assamese or North-Eastern boys get alienated from the
mainstream and they think that <= & guy #mi @ @ &4 g 78 €, & w~a &1 w78 @ 1 This results in, | would say

in a very condemnable but true term, schizophrenic alienation of the people of Assam and North-East. You will be
surprised to know that the insurgents there talk like this, 'a1g st & a1 gar @i g7 € & & smanl @ & figr, @t eik

o™ & ¢ & §1 ' They do not know the truth. They do not understand that same complaint is there in these states
also. e gar 81 &€ (Aau)aER & @ 9 ded € df 89 @ 9Wdl ged & offe 9 &4 el weea &1 Each State talks of its own
neglect. Maharashtra thinks that it is being neglected. Similarly, Rajasthan thinks that it is not getting anything from



the Central Government. They do not understand that the basic remedy lies in the fact that “=ra et @it <t @+ akh
g, TR ST B R FE & g o \E T T ARY, IHD AU & YA HAT AR 56D AU & U9 B AT U+ v oRE W v
™ &% g1 Every State suffers because of this. Somehow, we have not been able to develop the political will that is
needed to solve this problem in a holistic manner.

So far as flood in Assam is concerned, the first person who showed some interest in it and treated the flood problem
as a national problem was Shrimati Indira Gandhi. In 1980 she formed the Bramhaputra Board. She thought that
this would be a very scientific body to deal with flood. Today, the Bramhaputra Board does not have a permanent
Chairman or a permanent Vice-Chairman. Top four prime posts in the Bramhaputra Board are lying vacant. Nobody
is looking after this Board. It has become something like a white elephant. It had a master plan worth Rs.36,000
crore at that point of time, that is, in 1988. It is a huge money and this money was supposed to have been spent in
stages on things like construction of flood water reservoirs, flood water channelisation through canals, making
dams, etc. =7 #t wé =€ & f& you just construct hydel power stations. If you neglect the floods and insist on power, it
may be counter-productive. We have seen this in Assam. There are other problems also.

Environmentalists go to the Supreme Court and plead that dams should not be constructed. The Upper Suvansiri
and Dehang projects which required construction of dams for controlling floods in Assam have been held up
because of the Supreme Court's indulgence. | do not want to take much time of the House because time is the
biggest problem. It is the biggest problem that we do not have time to discuss our national problems. So, | would
just like to add one or two points and then conclude my speech.

The flood in Bramhaputra has to be tackled. It should be tackled not as a State problem but as a national problem.
That has been more or less the consensus here. It is not a case of water management but a case of preventing
tragedy. It is a question of putting an end to one of the Indian States' agony. The problems of both flood and
drought must be tackled as the national problems. Once they become the national problems, the funding process
becomes easier and acceptable.

MR. CHAIRMAN : Please conclude.
SHRI KIRIP CHALIHA : Sir, this is my maiden speech in this Parliament. Please give me one more minute.

Sir, flood problem has to be tackled as a national problem. As has been submitted by all other speakers, this
discussion should not be taken as a ritual. Under your Chairmanship and in the presence of our Home Minister, this
historic decision should be taken and flood in Assam should be declared a national problem. One last word, Sir,
when floods take place, the national highways are washed away totally. The linkages between Kolkata, Delhi and
Assam get breached. There is a psychological breach also. s+ e g ¢ 391 & egw gag=a &1 wors g 21 We have
to be very cautious with these breaches that take place time and again on various things. There may come a time
when these Bailey bridges may not be able to bridge the gap. We have to see that these breaches are removed.
Under your Chairmanship, we want some concrete decision this time.

i e AR AL (AFTAYR) : TR 785y, W dieq @ o e w9g Suae & 7
ATy Aglsd : 15 fcH|

it YAt AR |t - GuUfy weiey, 91g 3R gars W ==l € W@ R g 39 9 € 6 39 aHy a1g i Rl faER ofiv e A €
<ifehT arew | Y wureT wwe T fagr & ofer 2| o9 2 SIS 11 ag @ fAER ¥ arg | ywifad €1 Ot 8 S_is @t Imae § W o T 25 1
Tferfere smardt arg & wfaa &1 20 et @it 8200 I daTAdl # | 2700 W dETad s sthaes €1 Out of 8200 panchayats, 2700
panchayats are affected by floods. 25 wferer smaret 3ii 25 wferera d=rad ag & ywifad g8 &

HERY, 5 T, 2004 &1 Y ¢ TXHT fids] & TR [FER # 918 & FRUT 6 ATE 91 TR HHIM &% 8 ¢ ¢ 3R 605 &AM AR ¢
fUset 25-30 a1 40 @it # UeRt 916 fagR # <721 ong| af 1987 # fagR # 416 oy e Halftep JHATT gl IS d1g I+ HADY q1G 3Hd 3115
£ anft a1 S HE 3R a9 €1 TEIfY 916 BT U BH B W8T 8, olfth RiawN & 3 ab [N § Y W €1g 31 B GHIaHT &+l B! 2l

AEIGY, HE P Aded I8 & 6 3ot ¥aaE 91 39 9K fRER 7 o € Rt e <1 qoal # 78 ong)| Rufy 72 & 5 < s s War
X W, SED! TV 81 D AT TEd & P S Rt wEa fmr wel wa vure q@3ft 98 916 &1 e o Y 8k o9 s S S, ot
g8l @ S99 9% Sel [ gH Refle &l =@fey, 8d wAre dieg@q =ifey|

"egy, ¥ P TAra X B gfe § AL Fe ArEd1 § Afhd Ig arfdear & fF B WeR Bt 9k ¥, R fGER ¥ 10-10 #H € saw
e =8l & wan, freen 6 3 =1fRe on| gge @) ¥' IRIY @ of fF B W ER & a1 Wy-weredt dede w & 2, Afd s| A
fRafey 7z & 6 fier @ w1 fagr & #30 @t Ru-Aeweh feiec &= ' &l

wEeE, A @ WETT(T ot B Wiy 2| 3TWH H 50 G @I a1@ W WA g¢ & ofik wer w3t off ¥ oW B 180 PRI$ WYY B Werdaw &t
St f[AER # 2 PR 11 ARG AT 916 | FAIA gY € SR Ha 160 HRIS VY B e & TE & S fibs H qaqn W61 § I oATST g
IR B Tl &, Afh fAER #T 160 HUS TIY B WA & TS| TE HTE A §| G GAT welta @i & 5 4 v wEf o § g oy
g, SHfY I/ U8 ofH HI T 51 ok o1ed 1 g ¥ Mt wurar @, Fafs 9% uge fagw o =nfey ol sww & SR % 10 R 91



Ser fAER &1 v@ fFar 3t om BT 180 HI$ TUT fIER B 160 B BIY B el UG B T

SHRI KIRIP CHALIHA : The official figure is 1,32,00,000. | have the report of the Government of Assam. | am just
correcting it.

it weiter paR M : gl geiey, d Haa I8 $E @ § & @ER o1 ik surer e =iy ol 39 a9y Refie &t g g8 & 5 o=
WER D TR T & 912 f 3R S¥F 918 T IRAR & Wed &1 efiber e WY, 3iad et Jv af udis 918 yurfad uRar &1 ts
am f TS qfeee | e arr g, Fife gt 9 ate @ 5 T WRER e IHST qHTaen @ B wahdl 2l Rufy ww 2, F siwsi
fEeeq o 7l s, aiferefiw e ar @ 37 TR M), 25 orm TRaR 7wl €1 25 @@ TR S FRIS A SIS T 1 40 @ gRaR guifad €
3 aiferefts dfie ar @ 37 F9IR Hiex fien, o R A yH-us Hier ) G S @ g e w) fER A 959 9 @ g d iR D wwmE 2l
IHDT T & T Ford @l = MG e foran| 731 a8 78 & feR # e a@ &+ ™ e T} |

HEIEY, W & TeM e o W & AR ArN &1 Agd A s § i Ue ot &t waen der 81 E % uiqgR § Mol e ot 9 i ura
M @ U afed B AN T BT 98 & & waray. . fiftrexr o &= | o T wed | fefterer @ wor € g o o, i gt S
St Ay @t 2 5w wea AR vt wed T Bt AiS aga g 21 fER TRER Y 8000 RS TUY AT E T I g W I9G Pt TWIR D
e ¥ fIER WRER ¥ 9 8000 FHAS Ht AT F 8, T8 W F1 G fER B e =nfy, orR T frerm ot vl @t o 3ot W afv gf @
o5 geT & ST F UE W I H, UH TET GSd! DI Gied H | 981 TS o T8 8, "B &l 8 MY €| gufery sue! aawen wv
P arawgsal 81 33 avE gars @t Rufa &1 w39 16 et @ @ wwifaa €1 They have demanded a compensation of Rs. 285
crore from the hon. Prime Minister. s@ gare=it it fagr @ v o= ang & 1 amagr =8, smeaw= 8, oo @ & srvaras G &
Tgel & e, 98 9 HYft] 98 B wd Beft, Ha RO I ok B g8 Im | G€ (aUE) T B 180 TS AT B MY IEH B 500
Fre oy Ay, # sED g § T g wifpa ool St Yo w5t B, Rffaey it sk sraweme St w5t 81 ik faer @1 713 115 T Wy firar
3R 3197 W 180 WS TUY el & fIER OR&R A W1 8000 HRIE JUY HI AT B 8, 98 S+= AT A1fev| 59 99 fagr & aam #=)l, o =
H € F 97 MIT S 6 MY AR IR TR 2919 STet 3R 981 | o9 T WA S|

R #EIEd, AT | Gl DI 50 AT 8 Y| AE BIg W WDR 8, 50 A § et (b A 17 I B G+ o @1 ¢ SHA =T 8
qrell 81 B9 WR Gl & ART ST DI 3T BT HIH B ® &1 919 a1¢ 3l € a1 Fed & 5 arat 81 & 2| 7eIey, Td fhw gal 71411 30 TS
F FAUHE St S fERw die @ €, 98 T Ft ¥vdR F e 7y iR ara M A wiga fEanl s 30 s H ve T dw oft 7E q@nn

55 ISl Pt AT B a15 T M= 17 3T B faRIeTR § Gert o @ 21A€] (auam)
At AT - 3D Y FH A W U < ARIGE] (=)

st ¥Eita paR A - 7eey, 799 30 7 @t It will take 30 months to prepare a detailed project report. Where from
the money will come?

3 T TR H e a9 m? § ud AenH € WRER 9 S 9, &€ (FaurE) o9 oSt w3 | AT F A el I8,
Tgl @t o1 IRfRfr € 3 @0, afT & =rgm 6 o Sex fafd ot ara o @ ofik 73 gt ¢ 5 X oy |red 3t ved T8t fIER WaR $ex
ferf @1 fktg & <& off, o9 & 9R R gl ER & 9o wamae w30 7 wodie a1 & 5 §ex fafd &1 am, $rft ok Tss ot Siss &
B Fo B | 3R BRA AR Ted 76 B X fod w7 1 o Aer #6191 e 915 3 g™ B &9 A s gdbar 81 g3 wa=Ta
& 5 ot o oy 3R TA. 0. P AR BT MU AU TRy < 81 F HEn Argm 6 AU | A a9 H 50-60 WA oI, AfpA Jured # 4
T @ fig B oafdy # RER B ey Bt ok Ted BSOS B FETE AR B ARy | A€ (aaum) wn oft e I 8 wTgd, e Ao
gl

a9 # gg FHen A 6 are FrEvn ok fard R wastae € ok [t I AR & 9d B A1) $1 91 2 &6 a1g EEe &1 w1 R
TP | 3R P75 B! TSR DIt Td & el T, 91 P70 & OR ghed A 3R T 7ag 7 Svfl, 30 S & o g1t § =72 oft @t &
faeR # T WeR ah, ¥ WER T @ 9 SN @ T B ng| gwiay a6 FriEer @ wW ik A o wm, IE e B @t
TREBR DI AU &1 H o Afal Teft ara # I8 wa =g & R # 1 dedy sa€) (aur) 9 | 3500 fhaiHiey dedy a9 & 31 aRBR
@ s 9 el @ 6 g cAedsl &1 avHd aX Wb | H GA1G A1 A1g, VA a1 T8l W 49 € 6 gerrs qrHivr Wedh Ao # SR dedy )
HSEH g1 BT WA 8l & o 3R Yer=+= arfivl \ed A1 § dedul W) §S® a1 @1 A1 &t Wiefa fd 9 a) &= R g &,
1 dedy R Wed Nt A) 98 YrdHe worgd Wt g, S ot 8 eiR Anl B wew @t gfaen ot @ft) srea St A frew & ferg ama & 8iik
& T fAeThe 1 | &9 <l A |iw &t oft, 31d i G WRhR A €, gl # =g 6 396 S &1 yar far S| weft 9, faEr @
3T_R S OT ATHT 8, S WX & 3R 918 qwifda gome €, S fo e aF Read 78, afcs aam el & ol &t 716 H 1 &4
AR WREHR B HAT 2| S W Heg P JMTRIHAT 8 a1 WRA P! GIPR B! ITP <R Heg BT =M2Y|

The embankments have been built by the zamindars. Now, the State Government says that they are not concerned
with the embankments which have been built by the zamindars. 5= wrffar Teds @aa &1 3 it <0 soR fperfier & W €,
GT1 DIg ATS-a19 T8l 8, FAGY WHIGRI et agd HHIR 8l T4 81 9 50 § 70 WIdd YR+ 81 T &1 I SHIGN deadl ol A &1 |
sif<m & # Hea =g 6 ot fER d W g@n vt genl €, a8t fawrell B snavadar € fIER AR A FE & 6 200 Aare et dvga
daex | g sfaRaa et wnfRyl wee |red T o1 S8 del fh & oI5 wuisia 81 et | g3t ameed gon f ®19 Qf 2, faeR wwar f6
Hg B AHR? AT Yag IE TaR St 57ard & 2 & 3R 5@ G@ &1 ware Rz @ sud figr &1 wd 7w 7 2, B wwer ot gl 4 e ot
fren a1 9 wwifaa = 21 @ @1 feR wRer 7 RuE 78 45ft € 1 o B WWoR R & A1y HieuT B F9eR B <@ € 3 & R |
@ & G A BIg F9i T81 DI 5| FARIY A M TG 6 G 3R q16, D! AW F FR oD SHDT TAEM B DI Q20 A FI 80
=1feql 50 a1t # BIg FwATE Tl gorll if<rd a1 # I8 S =g B Jure | wi@ d ardi &1, 39 96 H fIeR & o< w1 ward fbar s
aife arg &t fftfier &1 &0 fear s 9 | 918 &1 AH1 T8 A FHAT &1 3@ # Dadd Y 91 DedhY 3d+1 qId AT G| 51d ST 1947 H
IS g7, 99 WHY [ # 25 o geear SHiE a1g yaifad oft @ik 50 el # The flood prone area has grown three times.
Now, it is 68 lakh hectares. @t a6 = R @< frizo @ oy fean T, 98 929 & 9979 25 & ¥ 68 oTE ededy ABR ® e 91g ¢
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fagm &t Y 917 8, 98 Daat RER BT 79 7 B AT AW 2l AR 7@ 7% o7 7 ¢ WHA1 9@ 7F AER I @ B O I Wew 7@
A e Hoft| F wwwwn § 5 gw v Aww 33 gy 21 o o wea € 5 A 5w Aww g1 R fte-dfte e w5t @R, enwr o @t actera
TRHR e & T 3R TS TR P T9F B5 PR el oot ar § =rgem & fagr ¥ <t ot =t a9 €, ag #=iole & sxftwr ¢ € ofk faew
! SHDT &6 R | 3R VT &l & A1 9@ HeRE Tam &1 dig sitfer T 21

SHRI VIJAYENDRA PAL SINGH (BHILWARA): Sir, | amon a point of information. | will take just one minute.
...(Interruptions) An emergency situation has arisen in my constituency. ...(Interruptions) | will just take one minute.
It is on flood situation. ...(Interruptions)

MR. CHAIRMAN : Nothing will go on record except Shri Mahboob Zahedi's speech.
(Interruptions) *

SHRI VIJAYENDRA PAL SINGH : Sir, | am on a point of information. ...(Interruptions) Mr. Chairman, Sir, can you
just give me one minute? A kind of emergency situation has arisen in my constituency. ...(Interruptions) | have just
spoken to the Collector of my constituency. Actually it is a drought situation which has been turned into a flood
situation. There is a village in my constituency which has been marooned because of floods in the last two days.
We thought that we will be able to get them out. But we have not been able to get them out.

MR. CHAIRMAN: It is not permissible under the rules. You can raise it in a proper form, not in this way.

SHRI VIJAYENDRA PAL SINGH : We are discussing the problem of flood. This is an emergency situation.
...(Interruptions)

MR. CHAIRMAN: It is not permissible under the rules. You can raise it in the proper form.

SHRI VIJAYENDRA PAL SINGH : People have been marooned. We do not know how to save them. It is a situation
that | want to bring to the notice of the Home Minister. ...(Interruptions)

MR. CHAIRMAN: The rules will not permit you.
...(Interruptions)
SHRI S. BANGARAPPA : Mr. Chairman, Sir, the hon. Minister is ready to respond. ...(/nterruptions)
* Not Recorded.
THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): | have understood the problem. ...(Interruptions)
SHRI VIJAYENDRA PAL SINGH : Avillage called Raghunathpura has been marooned. ...(Interruptions)
SHRI SHIVRAJ V. PATIL: | have understood the problem. I will reply to it. ...(Interruptions)

SHRI VIJAYENDRA PAL SINGH : We want some help immediately. Otherwise, we will not be able to tackle the
situation. ...(Interruptions)

SHRI SHIVRAJ V. PATIL: If this kind of situation has arisen there, the State Government can write to us. We will
certainly help them with helicopters and other things. This kind of decision cannot be taken on the floor of the
House. Let the State Government come in a regular way and we will help the State Government with equipments,
helicopters and all those things.

MR. CHAIRMAN: Thank you. But this is not the proper way of raising.

SHRI VIJAYENDRA PAL SINGH : We are discussing the flood situation. It is an emergency situation which has
arisen there. Mr. Chairman, Sir, do you mean to say that we should not intervene like this? ...(Interruptions)

MR. CHAIRMAN: This is not the proper way of raising this issue. There are rules. Under the rules we can do that.

SHRI VIJAYENDRA PAL SINGH : This is the situation which has happened. | just wanted to put it across to the hon.
Minister.

MR. CHAIRMAN: Anyhow, the hon. Minister has replid. Let it go on like that. But it should not be a precedent.
#Ht Heqa Wredl (Pean) - wuafd 7eed, 11491, 1241, 139 iR 141 e AW d 39 Jeai Higdl--a1e R gars--w =l ekt W@ 2| 3
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#Rql There is very little money left for maintenance of river embankments and desilting of rivers. Therefore, | would
request the Government to pay attention to these aspects and take a very quick decision on this. If they do these
two things properly, we would not be discussing the subject of flood next time.

SHRI B. MAHTAB (CUTTACK): Mr. Chairman, Sir, | thank you very much for allowing me to participate in this
discussion under Rule 193 regarding flood and drought situation in the country. As has been rightly said by many
hon. Members here, we have been discussing this matter many a time when a natural calamity occurs in any part of
this country.

Sir, some three weeks back, the discussion was more confined to drought situation though certain parts of the
country were also engulfed in flood. Today, of course, the situation is a bit changed, no doubt, but the situation is
very grim. In Orissa, specifically, till the last week of July, large parts of the State were facing drought because
there was very scanty rainfall. Out of 30 districts, more than 22 districts were facing severe drought, but towards the
last week, | think, since the 28" of July, we have been experiencing incessant rain and today, the news is, more
than 16 districts are flooded. The situation is very grimin Sambalpur, Sonpur, Cuttack, Puri, Kendrapara,
Jagatsinghpur and other districts. These districts are covered under Mahanadi system. In other parts, because of
overflowing of rivers like Subarnarekha, Budabalang, Baitarani, Brahmani etc., Balasore, Bhadrak, Jajpur and many
other districts of Orissa are under flood.

But here the problem is though we have experienced incessant rain, the flood situation is very grimtoday in Orissa,
yet the early variety of paddy has totally been destroyed, in more than 18 districts, because they did not get
adequate rainfall in June and in the early parts of July. The total khariff crop is destroyed.

I would like to draw the attention of this House that these are natural calamities. As human beings, since
generations, the mindset is to face natural calamities either in Orissa or Assam or Bengal or Bihar or Uttar Pradesh
or Himachal Pradesh or Rajasthan or whichever part of this country we come from. The problem here is how the
Central Government is attending to this problem. What is the mechanism available today to which the Central
Government should attend to?

We all know that water is a State subject. As has been rightly mentioned here, unless a dispute arises between two
States, the Centre cannot intervene. The new idea that was put forth by the former Prime Minister, Shri Atal Bihari
Vajpayee was inter-linking of rivers. That is a very big idea. That idea is also not a very new idea. Say, forty years
back, this was also being discussed in this country by eminent engineers like Shri K.L. Rao and Shri AN. Khosla.
They had put forth this idea in the early 60s. Dearth of funds was one of the main reasons why it was not done.

As Shri Suresh Prabhu was mentioning here — he was at one point of time looking after that aspect — | would like to
draw the attention of this House that we have two types of rivers in this country, the Himalayan rivers and the



Peninsular rivers. Some are perennial rivers because of the glaciers and some are rain fed. Incessant rains cause
floods.

| am reminded of early 40s when Baba Saheb Ambedkar was the Minister for Development, when most of the
freedom fighters were imprisoned in jail. During 1943-44, at that time a letter was written by Dr. Harekrushnan
Mahtab from Ahmadnagar Fort. It was sent to Thakkar Bapa and through him a matter was raised before Baba
Saheb Ambedkar, who was then the Central Minister, ‘that Mahanadi River is the tragedy of Orissa. When Damodar
Valley Corporation is being formed to tame Damodar River, when Mississippi Dam Project is coming in the United
States, why nothing should be done for Mahanadi'. That is how the Hirakud Multi-purpose Dam came into being.
Pandit Jawaharlal Nehru, in 1948, laid the foundation stone for Rs.100 crore Hirakud Dam Project. After that,
already fifty years have passed, but Mahanadi basin is still facing floods every year whenever we have incessant
rains.

Building big dams do not check floods as now-a-days because of climatic conditions. Suddenly at certain pockets
we have cloud bursts, suddenly there is heavy rainfall and there is a flash flood. The embankments also do not
protect the villages and towns from floods.

As was said because of silt the river beds are rising. | have three-four suggestions to make before the Government.
One is that there is need to erect check dams on the tributaries. Instead of building big dams on big rivers, it is
necessary to have check dams on the tributaries, which bring in lot of water into the rivers and they also bring in lot
of silt. So, NABARD and different other financial and engineering departments should be engaged to build check
dams on the tributaries. At the same time, when the river-bed is rising, it is necessary that a mechanism, a body
should be formed for dredging of the rivers. As has been mentioned by my senior friend, who has been here for the
last more than five terms, dredging is necessary.

But, we have to decide about dredging the sand from river-bed and also as to where it should be thrown out.
Should we push the sand to the sea or should we throw the sand out of the river to the other side of the
embankment? That is to be decided both by the Central Government and the State Government. At the same time,
mouth of the river should be widened. We come from the eastern part of the country unlike you, Sir, who is from the
Western Coast. In the eastern part of the country most of the river mouths are turned because of the south-west
monsoon which are turned to North. That creates a problem in discharging the flood water into the Bay of Bengal.
This is the main problem why it is necessary to open the mouths, to widen the mouths and to dredge the mouths of
different rivers in the Eastern Coast, so, also, | think, my friends in the Western Coast can give certain suggestions.

It is necessary to construct barrages in the big rivers. In Orissa, a number of projects are already there. Designs are
there to connect different rivers not by building bigger dams but by building different barrages which will provide
irrigation to the fields and, at the same time, can check floods to some extent, not as is expected, which will be done
by big dams.

MR. CHAIRMAN : Please conclude.

SHRI B. MAHATAB : | should mention about the drought situation too. Loss of monsoon leads to drought. There is
no doubt about it. But the ground water is depleting day by day because of the cash crop and because we are not
that much educated about recharging our ground water. | think the Central Government should look into it. During
the last six years of NDA's rule, has come up with a lot of projects to recharge the ground level. But it needs better
funding. | think this UPA Government should take up this work in a bigger way.

Distribution of funds, as | told earlier, needs better monitoring. Today - | am saying today, which is 161 of August —
the representation is pending before the Central Government for certain amount which the Orissa Government had
asked for drought and flood for last year, i.e. for the year 2003-04. We are yet to get reply. We have received some
funds but we are yet to get a reply why the rest of the amount has not been released. We invariably also demand
that such and such a person should visit this place or that place we know that . Unless and until an official team
visits the place after three months or four months, that too twice or thrice or four times, no money is released. There
should not be must delay. A mechanism has to be built, has to be developed. Unless that is done, we cannot get
adequate support from the Central Government. With these words, | would request the Central Government to
provide adequate funds to Orissa for drought and also for the alarming situation that has arisen in Orissa because
of flood.

SHRIMATI D. PURANDESWARI (BAPATLA): Thank you, Sir, for giving me an opportunity to participate in a very
important discussion, which is of national importance, about drought and flood situations in our country.

India is definitely believed to be a land of diversity. True to this, we have one part of our country submerged under



water and we have another part of our country which is crying out for water. That is the drought situation which we
are facing in Andhra Pradesh today. | would like to bring to your notice that Andhra Pradesh is crying out for water
today. Agriculture supports a majority of our population, justifying the saying that India lives in its villages. The
slightest agricultural stress, | should say, has a disproportionate impact on the well-being of our people.

The performance of Indian agriculture, | do not need to tell the well-informed people sitting here, is largely at the
mercy of the rain god. Lack of rain every few years has been leaving thousands of hectares of land barren. Sixty
per cent of India's cultivable land is rainfed and | must say here that agriculture has always been a gamble with the
monsoon.

Although a failed monsoon only affects a quarter of our GDP, it affects a large part of our population because as we
have seen earlier, most of our population is dependent on agriculture. A substantive part of our cultivable land is
also dependent on irrigation which in turn is dependent on the river waters and the rivers are in turn dependent on
the water which they get from the rain.

Though, year after year, we have been facing a drought situation, preparations to fight such a situation only begins
after we are stared in the face by a situation like this, by a situation as bad as the drought. And this year, the south-
west monsoon has left at a very dismal note thereby giving my State, Andhra Pradesh less than the normal rainfall
steering the State towards another drought spell which would be a fifth in succession.

Andhra Pradesh, in totality, has about 40 rivers big and small accounting for about 2,746 tmc of water. Out of which,
the two major rivers — Krishna and Godavari — account for 84 per cent of the water. But unfortunately, it is these
two rivers which are entangled or embroiled in either inter-State or inter-district conflicts. Looking at Krishna, three
major States share the water of Krishna, which is Maharashtra in the Krishna basin; Karnataka with its Aimatti and
its Narayanpur dams in the middle Krishna basin; and Andhra Pradesh which is in the lower Krishna basin with its
Nagarjunasagar, Jurala and Srisailam dams. Unless water is released from the upper basin to the middle basin and
from the middle basin to the lower basin, we in Andhra Pradesh do not get water at all. As you must have seen in
the papers lately, the farmers of Karnataka did not want to release water to Andhra Pradesh until their dams are full.
Fortunately for us this year, since the rain god has been kind to us, there have been good downpours in Karnataka,
which in turn made their dams full and since they had to release some water, we had waters flowing into Andhra
Pradesh. Otherwise, we were in a very dismal state and we were literally at the mercy of the Karnataka State.

The Bachawat Tribunal has allowed Karnataka and Andhra Pradesh to share waters at a ratio of 1:3, that is one
part goes to Karnataka and three parts to Andhra Pradesh. Unless Karantaka dams are full, we do not get water.
Water has to be released by the 15" of July to our farmers in Andhra Pradesh when the farming activity or the
sowing begins. The sowing has to begin by the 15! of July. By the end of October, the farmers have to reap, they
have to do harvesting and take the grains back home by the last week of October because usually in November
and December, the coastal Andhra Pradesh is affected by the cyclonic spell. Unless we have water by the 151 of
July, we are in a very sad state of affairs. This year, water has been released pretty late and the farmers are very
apprehensive about the situation they are facing today.

The change of guard however has not changed the fortunes of the farmers. Against a normal rainfall of 37.1 mm,
the coastal Andhra Pradesh, this year, has received only about 1.4 mm rainfall. The Telungana area, which
normally receives 37.1 mm rainfall has only received about 3.1 mm rainfall. The Rayalaseema area again has only
received a paltry quantum of 1.3 mm rainfall as against 12.4 mm rainfall annually. So, we are really in a very
desperate situation as we would call it today.

The farmers of Andhra Pradesh are not only having to brave the adverse weather conditions but they are also
having to brave the depleting underground water resources.

This stressful gloomis driving the farmers of Andhra Pradesh to the brink of suicide as they are unable to pay back
the debts which they have incurred from the commercial banks, from the co-operative banks and from the private
moneylenders also.

Above all, we also have spurious fertilisers and seeds, which are flooded in the market by companies which are
selling them in the market. This again is driving them almost to the brink of suicide. They also do not have any
scientific help when it comes to sinking tube wells or bore wells because they believe that they will find water to
save them from this dire situation, but ultimately without any scientific reason or scientific help, they go on drilling or
sinking tube wells. They are just depleting the underground water resources and they absolutely do not find water
resources.

So, instead of relying only on the provisions made in the Budget to provide relief to the farmers, | would request the
Union Ministry of Agriculture to come forward with a special package for the farmers in Andhra Pradesh to shoulder
them and also to give them some kind of an education regarding the alternate farming.



Also, alternate employment should be provided to this farming community in a very intensive drive for Food-for-
Work Programme. Also, according to me, the development of country's water resources should be given utmost
priority. So, my sincere request to this Government would be to pay attention to look towards these grey areas and
to lend them a helping hand. Apart from this, we also need good and strong laws to tackle the problems of spurious
seeds and fertilisers.

We also need crop insurance. There are disparities in crop insurance. Some crops are insured at some premium
and some other crops are insured at a different premium. Instead of that, if we have a uniform crop insurance
premium, | think that should be ideal.

Another thing that | would like to tell you here is that crop insurance is at present at the Mandal level. But if they are
down to the village level, | think that would help the farmers a lot. So, | would request this Government to kindly give
humane look towards this direction, specially towards Andhra Pradesh and to consider some very useful packages
for the farmers suffering in my State.
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MR. CHAIRMAN : Please conclude now.

SHRI KISHAN SINGH SANGWAN : Sir, | am concluding.
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SHRI D.K. AUDIKESAVULU (CHITTOOR): Mr. Chairman Sir, thank you very much for giving me an opportunity to
participate in the discussion.

Another drought looms in the country. Most parts of the country have suffered a deficit rainfall over the past six
weeks since the monsoon set in over Kerala and even Kerala did not receive adequate rainfall. The position of
Andhra Pradesh is still worse with hardly 25 per cent of the expected rainfall this year. For the last four years, there
is drought and farmers in several parts of Andhra Pradesh are in great distress. There is not only crop failure on



account of drought but also no remunerative prices for the produce. The result is mass suicides by farmers reported
not only from Andhra Pradesh but also from Karnataka, Orissa, Maharashtra, Tripura and even Punjab. The main
causes of suicides are crop failure, indebtedness, high rate of interest on loans, drought, social and economic
insecurity, etc.

The drought relief assistance given to Andhra Pradesh since August, 2003 is only Rs. 140 crore in cash and 7.2
lakh metric tonnes of foodgrains. The assistance is too meagre in view of hardships the farmers are facing since the
last four years on account of drought.

The first official trip of Prime Minister, Dr. Manmohan Singh, to Andhra Pradesh promised so much, but finally
delivered only a little. The State Government, which was banking heavily on this trip to get liberal Central
assistance, would surely be disappointed with the help it finally got from the Centre.

The State Government had submitted a 19-demand memorandum to the hon. Prime Minister, but he responded
only to a couple of them, that too not in adequate measure. As against the State's request for getting financial
assistance running into thousands of crore for its drought relief and development programmes, the hon. Prime
Minister granted a mere Rs. 60 crore from the Calamity Relief Fund. Further, the State Government had asked for
12.6 lakh tonnes of foodgrains towards food for work programme, but the hon. Prime Minister sanctioned only 1.82
lakh tonnes.

The hon. Prime Minister, however, has declared that he was greatly distressed by the plight of farmers in Andhra
Pradesh and would work towards creating the much-needed support system for agricultural sector and thereby
getting rid of scourge of mass hunger and poverty in the State. ...(Interruptions)

MR. CHAIRMAN : Please conclude.

SHRI D.K. AUDIKESAVULU : Sir, this is my maiden speech. So, please give me a few minutes more.
...(Interruptions)

The continuous drought in Andhra Pradesh for the last four years has broken the backbone of Andhra Pradesh
farmers. The whole agricultural sector is in bad shape. Besides low quality, spurious seeds are also the factors
causing distress to farmers. The failure of monsoon this year would put farmers to further hardship. Moreover, the
Karnataka Government's adamancy and refusal to discharge water in Krishna river by lifting gates of Aimatti dam,
aggravated the plight of farmers as the sowing operation in the all important Kharif crops has also failed.

Though paddy transplantation is in full swing under the Godavari area, not even six per cent of the area is sown
under the Krishna area. Only 1.5 lakh hectare is covered under paddy so far against the normal 25 lakh hectares.

Sir, there is hardly any water in Srisailam and Prakasam barrages as there is no discharge of water in Krishna river
by the Government of Karnataka. The Members of Parliament of Telugu Desam Party staged a dharna in front of

the statue of Mahatma Gandhi in the Parliament House complex on 16th July, 2004 demanding that the Government
of Karnataka should release water from the Almatti dam to the Nagarjunasagar dam, as the State of Andhra
Pradesh was faced with acute drought conditions. But it fell on deaf years. | think no State can claim exclusive
rights over a river that flows through it. A State cannot take sovereign rights upon itself when the interests of other
States are involved. | am very happy that the priorities have been given to agriculture this year in the Budget. But
not a word has been spoken to waive loans of farmers which is the root cause of deaths of farmers.

MR. CHAIRMAN : Shri Audikesavulu, if it is a lengthy statement, you can lay it on the Table.

SHRI D.K. AUDIKESAVULU : Sir, | am concluding. The farmers are still dependent on monsoons. Apart from this
situation, the farmers in Andhra Pradesh are migrating from the State. The Government of Andhra Pradesh has
announced free power. Before even hundred days of its assuming power in the State, the consumption of power
has gone up to three times as it was made free and ultimately all the farmers are suffering the problems of low
voltage. The meters are burning and the farmers are migrating to other States for doing even labour work.

The Union Government should come out with a special financial assistance of Rs. 1,000 crore to Andhra Pradesh
to enable them to write off the loans and interests payable by small and marginal farmers. The Government should
take action to double the rural credit and improve in the working of the cooperative banking system. The
Government should also take action to improve water management and assist in completion of pending irrigation
projects in Andhra Pradesh besides investing in rural infrastructure.

The Polavaram project estimating more than Rs. 9,000 crore and the Devadula irrigation project should be declared
as national projects and the Centre should fund them for early completion in the public interest. The farmers who
are in debts should also be given the benefits of rescheduling of loans in default to enable them to become eligible
for fresh credit.



Sir, lastly there is drinking water problem, especially in my constituency. There is no drinking water in the holy city
of Tirumala, the abode of Lord Balaji. All the bore wells have been dried up. Hence | request the Central
Government to come to the rescue and give necessary assistance.

DR. ARUN KUMAR SARMA (LAKHIMPUR): Thank you Mr. Chairman for giving me this opportunity. | shall mostly
confine myself to the flood problem of Assam and Arunachal Pradesh for which | am mostly concerned. The problem
started due to consistent rains in the hills of Arunachal Pradesh and also in China, Nepal and Bhutan making most
of the rivers in Brahmaputra and Barak Valley flowing above the danger level from the last week of June. For 15
days most parts of Assam remained disconnected by rail and road communication and the entire State seems to be
a cluster of islands.

About the number of affected people, more than 1.5 crore population has been affected and more than seven lakh
houses have been damaged out of which 3,000 houses have been fully washed away. There is an urgent need of
giving alternative rehabilitation programme for these affected people. More than 200 persons have lost their lives.
There is no count of the animals that have been lost.

Sir, the problem of Assam has a different dimension. Most of the rivers carrying unfertile sand have covered the
agricultural lands and it has made the entire cultivable land unfit for cultivation and human habitation. This is
another aspect which the Ministry of Home Affairs has to deal with.

There is the Department of Disaster Management under Home Ministry. We have experienced this time that the
disaster management team has miserably failed because they are not equipped to face the situation. They could
not rescue people. They do not have the speedboats to run in the fast-flowing rivers. Even the Army which is
deployed was unable to go to the places to rescue the people.

Therefore, this Disaster Management Department should be fully equipped. It is to be located in every district
headquarters. They should be given all sorts of equipment and they should have sufficient number of trained
personnel who have the capacity to go to the affected areas and rescue the people.

Sir, there is another issue that in the affected districts, this problem is of recurring nature. There should be some
raised platforms where the people can be brought and given shelter. There should also be sufficient reserves of
food material because the entire State is cut off from the other parts of the country. Also, there should be
maintenance of health teams during that period. At least for six months from April onward, they should be
maintained. It will give a boost to the moral of the people who have been facing this recurring problem.

My second point is about the change of course of rivers. The satellite imagery system could visualise that most of
the rivers of the country are changing their courses. Mostly the rivers in the North-East are flowing from China and
Bhutan, and rivers of Bihar are flowing from Nepal and they have changed their courses. Now, that situation is not
being taken care of.

The Brahamputra Board was entrusted to evolve a flood management mechanism and also the training of rivers.
Only some embankments are built and some investigation is made on the top of the hill for construction of dams, but
what about the management for maintaining channel of the river? There is no definite channel of the river
maintained. All the rivers are filled up with silt and sand. Now, that is the major problem faced by the flood affected
States. | think, this problem should be tackled very seriously in the national interest.

Sir, the National Calamity Contingency Fund and Central Relief Fund are there and the Tenth Finance Commission
has recommended that every State has a specific share and that share has to be given to the State. If the total
number of affected people or the amount of effect of such a calamity is more, the NCCF cannot cope up with the
situation. | would submit that the problem of a particular State is the problem of the country and therefore, the NCCF
should be given to deal with the entire situation of flood and drought in all the States, irrespective of its size,
irrespective of its population and irrespective of financial allocation to the particular State.

Sir, the Task Force has been constituted, but we do not know its Terms of Reference. What will be the permanent
solution of the problem? The permanent solution should be dredging of the river. In one point, there should be huge
embankment, as suggested by some hon. Members, to control the flow of the river. For example, the Brahamputra
River, which is creating flood problem since Independence, is flowing in a 25 kilometre stretch of land while the
normal stretch of the Brahamputra River is only one kilometre. Since there is no channel maintained, there is no
dredging done, there is no desiltation done, the Brahamputra River is not being controlled. | will give only one or
two more suggestions.

MR. CHAIRMAN : Hon. Member, your time is over. There are a lot of Members who want to speak.

DR. ARUN KUMAR SARMA : Sir, | will co-operate with you. | am only raising two or three points more.



MR. CHAIRMAN: Please conclude and co-operate.

DR. ARUN KUMAR SARMA : Sir, this Brahamputra River is not a State river only. It has international dimensions.
Some of the rivers are flowing from China, mainly the Brahamputra River, and some other rivers come from Nepal
and Bhutan. The problem of flood should be taken as a national problem. It should not be left only as a State
problem. | hope, the problem of flood will be taken as a national problem of the country.

Every year we are wasting money in the name of Plan funding, in the name of flood control and flood relief. The
entire money is wasted because every year whatever we invest in those flood affected areas, it is being washed
away. lt is a regular phenomenon. Therefore, it is in the national interest that it should be taken as a national issue
and the entire problem should be tackled at the Central level.

There is one more problem. This is a cropping season in Assam and many of the cultivators could not go for
cropping. Now, the Rabi season will start. The Government should send immediate relief material for those affected
farmers, especially the seeds for Rabi crops.

The people whose houses have been fully washed away in the floods, they should be given relief at least for six
months. It is because they have no other source of livelihood.

Lastly, | would like to mention about the animal husbandry. Those farmers whose entire animal flock has been
washed away, they should be given some additional relief, so that they can have their livelihood, which was lost as
a result of the national calamities.

With these words, | hope that the Government will come forward with some specific plans and programmes for a
permanent solution of the flood problems. They should try and channelise the rivers, train and desilt the rivers, and
some additional relief should be given to the farmers who are affected by the recurring flood situation in Assam.

MR. CHAIRMAN : Shri Raghunath Jha, you have only five minutes at your disposal. Please cooperate with the
Chair.

SHRI RAGHUNATH JHA: Sir, you have given me five minutes and five minutes from my side.
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w5t 9, ¥ 3T qu Tea € fF o fiEr & Wit $4€) (aau) ' ' W w E

MR. CHAIRMAN : Hon. Member, your time is over. You have taken more time. We will have to take a decision and |
would like to know the sense of the House.

= a4~ WS "TEd - T B 96T 997 29 9| 39 W g6 B 949 o ot 9l

MR. CHAIRMAN: There are a good number of speakers who want to speak on this issue.

it [T AT : BEW BT GO9I TS Hel a7 & S|

MR. CHAIRMAN: Please take a decision now. Shall we extend the time by one hour, that is, till 7 o'clock?
i = wHIR ATEd : "eT # ¥t gl | weAfa o ot I 1&€] (=)

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): Sir, | was under the impression that for discussion
under Rule 193, two-and-a-half hours are given. Now, we are discussing this matter for the last so many hours.
Therefore, it would be difficult for me to adjust the time because | have other Cabinet meetings on very important
issues to attend. If the discussion has to be continued, | seek your permission to leave the House. My colleague will
be sitting here.

MR. CHAIRMAN: The sense of the House can be taken. | would like to know whether we should extend the time up
to 7 p.m. or 6.30 p.m.

SHRI SHIVRAJ V. PATIL: Would you like me to leave at 6.30 p.m?
18.00 hrs.
A v gETE T16a : HHUT HEIGd, 39 369 W G Aoriifrsd <ol &1 Feafd of ARy Fife a8 aga decayel =i 21 &€, (aur)

SHRI SHIVRAJ V. PATIL: | have no objection for the discussion going up to seven o'clock today, or for two-three
hours afterwards also. The only thing | seek from you is permission to leave the House at 6:30 p.m.

SHRI KIRIP CHALIHA : The Minister may be allowed, Sir.

MR. CHAIRMAN : Okay. The time of the sitting is extended till seven o'clock.

st YT T Wiy wEeE, F < e # st A @ o e €| &€ (aaum)

&0 oy e & aR d Fe ared § A€ (Faum)sT {ER iR sREs & # i v

Rea? weft <ot Y 3wt iR R T @ AR RER B ors Rar 21 4 g A € R 3 Rer @) 7t o T @ ? A€ (@aum)
MR. CHAIRMAN: Hon. Member, please conclude. The time is extended for others, not for you. Your time is over.

H TEATA AT - W BE ¢ fF genddidt @ S Ao 8, SEH o faEr @ witifera g @ifd gW BIe-Bie 9% SH aFeR, dER § N
Tt e R T R geftaa § sweT sRe w1 w9 | &€ (aur)



MR. CHAIRMAN: Hon. Member, your time is over. The extension is meant for others.

I now call Shri Shailendra Kumar to speak.

ft T 30 # vw & g wE A g A€ (@@um)d tE 9 dEdy U ad W &) @ g A€ (aaur)
MR. CHAIRMAN: | am extremely sorry, | cannot allow you to continue.

Please conclude.

...(Interruptions)
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18.04 hrs. ( Shri Devendra Prasad Yadav in the Chair)

e st AT forfe e o Sas vaTe Area off 7 U it @ aR H @El, § U U 3 GG $ §Y Bl [ WRER 36 T
THRAT F R B a1fe arg St It | g7 o fue 98|

S-S A 91 3 Ramar € 949 Al § S o 8, 9% felt | foun gen gl 2| «ifh Wel 9@ a1¢ @1 Hardl 8, 99 W A auis
Y ghaT TSl &1 HaY UEAT HRUT AT TEidwor §1 S TSR iR fRemea aew # ifRifia Iediawvr qear o1 %81 81 98 S9dT Udh
A HRYT 8| GO, a1 @t werg R fiaw @4 g1 A <fiF O ffifie & Sa Ike € fras SR 918 &1 Y I 81 918 H B WO

@l B A B et & 3R HASH vud @ el & AfP ¢ B Ul BH PV el B UK 918 D a8 At ft dare et 2, S|H urer 4w
gate & fag @9 s 2l

Y 916 ¥ gl SV ST F1ey {6 59 S oW fue 99 31X 91 @1 ¥ A5 | fagr &1 16 wfvwa 2w 9 | wwifad gar & o9 et
I HeRl A 90 AR e fhul a1 & fAU ot 9 ugel dcbreltv TR Sl 2c B ofeaETal # Sl Woiwg gHE Ud oHH aRe wewdi A
T a1d W SR & o & S qedy 9 9 €, SHH @ Swevd 78l & eI dedel @1 SUudfar B Ter Wt ol AT & 4 Bré-urd
afeat @ qfem &1 S graer o, a8 ff 418 b1 g@ SR 2| HieH {ur @ R v avE @ grfae & @A 21 524 el @ 288 R
HebTel Yo wiIffa fHy Y € Srafs Yar & 21 3R 3y R W a1 98 SR Tord 21 fhar St ff B a1 @1 €, 98 g@ & 21 T | (S
FErad € - B alf 94 P gar | @69 fUer &1 SRR el Teord gar 81 fhar aif &1 39 § ga18 &1 <rel W@ 21 413 <Ad-<reld T8
fRafy an 7€ € 5 T wwel AR faded &t 8 a1 91 $1, 99 W) SRET U919 TS W@ & SR WeW ¥ 979 $1 80,000 gFCAN Bl USER BT
& A1 S 379 e g e us <@ 2| =¥t ovF onft 9% uo-ferg fee #t qag wE w1 wE @) Wt Rafy 7 fFem & wn wew &6
AT B 37751 WP AT Ry & e & oy & A qoecias @t a1 Fdl 81 a6 B W= A @t o1 Rufd g, 5w foen 3 fog
3 R geAi ¥ fa anReei® 8, 36 R W WRBR @1 AT @1 S 6| THRe(® B THE W AGUANT 8 dlh Soxaig Al &l SHd
STRGE A A @ | TS IR Fe¥ @ 30 Riel W A yWIfdd € o1k I8 WA " TEl "avdl dich q¢ Hebdl & it gu @I RRAfy aweEr 8@
@ 81 IR W9 WRAR W 3 Rl BT ¥ dary S9! gR-eiR q@n gwifda forel giffa @ & gl T RIS § S IR &1 amfey 5 Ry
139, # WHSY SN U9 & R | HEAl a1 Fifs d I | gABY M §, WAl Helqg 99 g €, DT o B B AW §d @ forg Aol A1 I8
I 5 Hei-wel a8 It AR 2 31k Fei-Fel Y@ &1 SHS qaIfad g9 1 Tifey wife &% oW & e wwmeHl ot Rafy wiffa exft 21
g w3l Fit w3 St @ g B g & | & 40 arha (e, o orR faw Wt fra €1 et € BWr urdl & 7 W, W v St 7 Hit =
St & U e wed yut ol St w3t Sft 3 smearw= faan €1 # g w5 Sft & we argm 5 S ey @ g@ 3t fRufa @ e & forg s
ft 8 F®, T EHT T 7SS D! AT | TH THY IR To¥ WHR & U it ff damwe € 579 98 froe & 21 g2 @t Rl & @ o
dear #t Ue weayol a1 F a1 6 aveR 3@ T Ugd BY AR 36 AW 31 Fruerg @i e @ wren ) 8@ 9, amaay g
IR W B W el G@ & wida € a8 #t UF BROT | U IR 9™ B ST 66.8 FYIs vl AU E, 98 9 B g H IR P WA § IR
TO¥ A¥PR 7 18 FUR DX VIY DT W1 Yol A 8, R I DT 3T Ia¥ SR Wo¥ &, SHD| D HY § #ag Dl Ay [871e § w1e1 §o
T HEDY ga-1 8l Hel ArEdl g [P S a1l BT 9 8, Y- & 9 ¢ 3R T & 6@ 908 F Id ¢, SHD! b THR A g9 @i @ a1
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HEPY H AU T A BT g R TR A Fragw war § 6 wer 39 e § wqfa wea Iar|
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SHRI PRABODH PANDA (MIDNAPORE): | have mentioned about Arunachal Pradesh.



SHRI KHIREN RIJIJU : What | am saying is that some hon. Members have mentioned about Arunachal Pradesh.
But | am asking about the extent of damage.

MR. CHAIRMAN : Shri Prabodh Panda has already mentioned about Arunachal Pradesh.
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*SMT. MINATI SEN (JALPAIGURI): Hon. Chairman Sir, the people of West Bengal have a unique identity. There is
a natural difference between the floods occurring in the Himalayan areas and North Bengal and the floods
occurring in other parts of the country. Ravaging floods of North Bengal affect the roads, human resources, animal
resources, agricultural lands, tea estates, forest areas, sanctuaries, etc. The man-made resources, resources
created by the 3-tier Panchayati Raj and the State Government are devastated by floods. You must be knowing that
the best plantation crop of India is tea. From the tea gardens Government of India earns crores of rupees as foreign
exchange every year. Now dolomite powder mixed water is entering the tea gardens. Tea plants get ruined as a
result of that. New plants cannot be grown. Fertility of the land is declining. Not only the tea gardens, but other
agricultural lands are also getting damaged. Several acres of forestlands and thousands of trees are inundated. In
the year 1950, 1952, 1954, to combat the menace of flood, the State Government did some efforts. Dams were
constructed surrounding Jalpaiguri, Alipurduar, Coch Bihar and Tufanganj. A master plan was to be chalked out. In
1956-66 the Irrigation and Water Resources Ministry of the State Government adopted a master plan for the rivers
Mahananda, Tista, Jaldhaka, Torsa and Raidak. After the flood of 1968 the Central Government set up a working
committee constituting 10 members to look into the causes of recurrent flood in North Bengal. It gave its report too.
In 1971, Flood Forecast Centre was set up for North Bengal. In the 80s, a new problem cropped up. The rivers
emanating from the Bhutan border like Gathia, Dina, Kuchi Diana, Reti, Pagli, Mujnai, Titibangri, Jayanti, these all
are small rivers. Earlier used to have no role in floods. So what is the reason for such ravaging floods in the area?
Reasons are many. Rampant deforestation is taking place in Bhutan. Also roads are being constructed, habitations
are being set up, dolomite is being excavated

unscientifically, soil erosion is increasing, rivers are changing their courses. During the floods that occurred in 1993,
1996, 1998 and 2000 Coch Bihar and Jalpaiguri were affected much - Bhutan was also affected. Hundreds of
people died there — everything got flooded. Then rescue operations were undertaken by Indian Government.

Jalpaiguri and Coch Bihar link the North-East States with the rest of the country. So if communication is disrupted,
there can be security problems.

It is not possible for the State Government to solve this problem of flood single-handedly. In fact this is not a State-
level problem. This is a national problem — problem of two sovereign States. So the Central Government has to
take the initiative to set up Indo-Bhutan Joint River Commission - | had said this in the Zero Hour.

To combat the problems of floods and soil erosion, more funds should be allocated — Centre should not quibble



about that. The Government should rise above party politics to do this job for the sake of people.

In this context, | would like to mention that the National Highway Authority of Government of India is constructing a
4-lane road called the East-West corridor which will pass through the flood prone area of Jalpaiguri. It will cover the
forestlands, the wild life sanctuaries, the tea gardens — as a result of which there may be some problems in the
future. So | would request them to rethink about the proposal and come forward with an alternative plan.

*Translation of the speech originally delivered in Bangla..
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SHRI NARAYAN CHANDRA BORKATAKY (MANGALDOI): Sir, while sharing the agonies of the people affected by
floods in other parts of the country, | shall confine myself to the flood situation of Assam.

Floods occur in Assam every year but the floods this year have been massive. More than half of the population has
suffered from floods. Around 200 persons have died. Even a large number of cattle have vanished. The flood



situation in Assam is really dismal at this point of time. Even the national parks like Kaziranga, Orang and Manas
are all under flood water. Anyone can imagine the plight of the wild life in these national parks.

Sir, the major reason for the flood in Assam is release of massive water by the Government of Bhutan. As in the
past years, the Government of Bhutan has released huge amount of water from the Kuritso Dam Project. This
sudden release of water inundated the entire lower Assam districts and created massive havoc. There are even
reports that the Kuritso Dam has broken because of which there was massive outflow of water.

Sir, due to massive deforestation and cutting of trees in the Bhutan and Arunachal Pradesh areas, there have been
flash floods resulting in soil erosion, which has resulted in the destruction of standing crops and houses in the
valley areas of Assam. Heavy rains in the upper Arunachal areas and having no system to control the excess water
in the catchment areas has resulted in the floods of Assam. Non-repairing of embankments and dykes by the
Government of Assam in time has resulted in many of these being breached at several places.

Heavy silting of the river beds over the years and the total absence of dredging in the main rivers has resulted in
the river bed getting higher. This has resulted in reduction of the water retaining capacity of the rivers. The silting
has also occurred due to absence of any river activity such as plying of vessels and ships.

Again, the non-completion of the main multipurpose dam projects in Assam, such as, the Pagladiya Dam Project,
the Barak Dam Project, the Gerukamukh Dam Project has been another reason for early massive flood in Assam.
The State Government in Assam has, over the years, totally failed to plan ahead of the floods. The entire
administration is treating the manner casually and is showing a callous attitude.

MR. CHAIRMAN : You can lay your written speech. You make your suggestions now. You only mention about the
main points.

SHRI NARAYAN CHANDRA BORKATAKY : My suggestion is that floods in Assam should be declared as a national
problem so that the matter can be directly tackled by the Central Government at the national level. The Government
should take up the inter-linking of river projects so that the excess water during high flood season can be effectively
drained out. Effective soil protection measures should be taken up so that many habitat and agricultural areas
which are now on the verge of being lost in the river can be protected. Steps should be taken to protect the
landslides on the main Shillong = Silchar National Highway section. Effective steps should be taken to keep the
vital communication links alive during the flood season and steps should also be taken for resuming the waterway
communication links between Dibrugarh and Kolkata via Bangladesh so that if the rail or road communication is
broken during the flood season, this vital communication link would remain. The Government should think about
certain flood and soil erosion protection schemes that could be directly implemented by the Central Government.
The Central Government should take up the issue of the release of sudden water with the Government of Bhutan.
Misuse and diversion of funds should be stopped and the Brahmaputra Board should be made effective.

SHRI BIR SINGH MAHATO (PURULIA): Sir, in every Monsoon Session of Parliament, we discuss the flood and
drought situation of the country. People face a lot of trouble in such situations. Flood affects immediately and
drought effect continues for a long time. Members, in every Session, give suggestions but the response of the
Government is very minimum.

| would concentrate myself on the situation prevailing in West Bengal. The northern part of West Bengal was
affected by flood but now drought-like situation is prevailing there. The western part of West Bengal is also
suffering from drought and only 20 per cent of kharif crops have been sown. Therefore, relief measures should be
taken up immediately. | endorse the views of Mr. Panda. As suggested by Mr. Panda when he initiated the
discussion, the interest on loans to agriculturists should be waived, short-term loans should be converted into long-
term loans, Food =for-Work Programme should be started and assistance for alternative farming should be given
immediately.

SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): Sir, ultimately, whether it is flood or drought, it is only
because of mismanagement of water. | live in Rajahmundry on the banks of the river Godavari where, in front of my
own eyes, 2000 TMC of water go into the sea every year. We have been seeing that for 0.60 TMC of water, Tamil
Nadu and Karnataka were fighting, Supreme Court cases were there, the Chief Ministers were coming to the roads,
fasting and all that. Here, in front of my eyes, | see that every year, 2000 ggaeh ot wqz # o1 @1 21 36 forQ offr wew
WHR 7 HE & uig | # o i e dioieed € 396 Fwiic B S| U0 WRER {39 [0y U6 URE wH a9 81 99s fag &
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St | smaT | uan @ wad &1 We can understand that easily. The Central Government should give top priority to
all the irrigation projects in the country and all the clearances like environment or water supply or whatever it is,
should be through a single window. They should also invite investments, like the Voluntary Disclosure Scheme, by
way of a scheme called the Irrigation and Power Investment Scheme where unaccounted money with some sort of
protection should be invited. It is estimated that more than a lakh crore of rupees is there as blackmoney. Some of
that money can also go into this scheme. Ultimately, if we can use 20 per cent of the water that is going into the
sea, the drought situation can be managed. Like our Chief Minister Mr. Y.S. Rajashekhar Reddy has given top
priority for irrigation schemes in Andhra Pradesh, | wish every State takes up irrigation as top priority and invites
investments like we are inviting investments for industries. We should treat irrigation as the topmost priority so that
we can control drought as well as flood.
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SHRI M.P. VEERENDRA KUMAR (CALICUT): Mr. Chairman Sir, | will not take much time. | will make some points
and | will draw the attention of the Government towards the flood and drought situation in Kerala. The drought and
flood situation has always been serious in Kerala but it is very unfortunate that it is not reflected in any of the
reports given by those people who come and visit our State.



Today, in the Question Hour, the hon. Minister said that the issues are different in various States, 'what is true in
Rajasthan is not true in Kerala'. Somebody coming from Rajasthan sees everything green, lot of water and lot of
greenery in Kerala and they conclude that there is no problem there. It is not true. Just to convince those people
who come and inspect our State, we cannot make our State look like a desert, cutting all trees and greenery and
make it look like a barren land so that justice is done to us.

What happens is that in any other State the relief given could be used for that year and succour could be given. In
Kerala, except in a few districts, in almost all the districts crops are of perennial nature. In my district, Waynad,
where | come from, the maximum number of suicides have taken place. Everyday, almost a suicide is taking place.

What happened in the last drought? Coffee, pepper, arecanut and all such crops were destroyed. Now, to revive
them, it will take about five to eight years. They have to be replanted. In between, another drought can come and
again there may be a drought like situation. It is not the case where the perennial crops are not there. Whatever
money is given could be utilised for that year and next year that is disbursed. In Kerala, that is not the case. That is
one point.

| do not think whether the Kerala Government have put their case properly. They have their own problems. | do not
want comment on that. We wanted Rs.3,847 crore.

What we got was Rs.78.04 crore. Even there, people feel that too much money has been given to our State. But, it
is not true. In Kerela there is a peculiar situation where the whole parameter of assessing the drought or flood, is
totally different. Topography is different. Landscape is different. As far as Kerala is concerned, everything is
different.

Sir, there is another problem. In those areas, especially in the two districts a lot of people are committing suicides.
Why are they doing so? It is because they cannot repay the debts that they have borrowed, and are landing in more
debts. Prices are sliding down and also hit by drought. It has also has caused all these problems. Here the nature is
also against us. Now, in the name of OTS, i.e. by One Time Settlement, what you are doing is that you are making
them to pay interest on interest also and making it the principal amount.

| am coming to one more problem and then | will conclude. | come to drought situation. A very comical thing is
happening in one of the districts in respect of ground water. It has been pointed out here and, | am sure, Mr.
Chairman, the next war is going to be on water. We know what is happening in Punjab and elsewhere in India.
Water is the problem. Ground water depletion is a very great issue. What happened during the last drought? Take,
for example, the Palghat district. It is very badly hit by drought. Two multi-national companies, namely, Coca Cola
and Pepsi Cola are draining the ground water to the tune of a million litre or more a day. Water is supplied in trucks
to the people of that area. There, not a single penny is paid to the Government. To replenish the ground water,
which is depleted, it takes thousands of years. In Chittoor in Palghat, in Pudusseri and Plachimada Coca Cola and
Pepsi Cola factories are there. There they drain water and sell Aquafina and Kinley in Palghat. The people in
Palghat are drought-stricken. Priority is not given to agriculture. Priority is given to those people who take ground
water, exploit ground water and sell it to the people like Aquafina and Kinley do in Palghat. There was a World
Water Conference right in Plachimada which is known for declaration of water as a right not as scarce commodity.
So, in drought-stricken areas, the water management is essential. Of course we know that Water is a State Subject.
In the National Water Policy also it is said that priority should be given to agriculture. Mr. Chairman Sir, it is not
given to agriculture. It is given to multi-nationals. So, water management also is a big problem.

Today, we are happy that the hon. Minister has told us, he would be sending a Special Team to assess different
parameters and to judge what is happening in Kerala. He will also be calling a meeting of all the MPs from Kerala to
discuss the drought issue vis-a-vis from the point of view of what is happening in Kerala. We are happy about it.
But, Sir, the Government of India must consider Kerala as a part of India. How much is our contribution to India by
way of foreign exchange? Our contribution to the foreign exchange is by way of cash crops or people sending
money from outside. We are getting a very bad deal and we have started feeling that the problem of Kerala is not
considered as a national problem. Sometimes we feel that we are not even considered as a part of India. It should
be corrected. Measures should be taken to see that people of Kerala do not suffer because of the neglect of the
Central Government and also because of the inefficiency of the State Government.
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TqE BT 3R T PT & FHAa fHar B 3w & T9-7fod areieis w@entia cReRaa et & srefi No. 5 Kokrajhar (S.T.) wwda &5 &
AT g1 WIS §| 3T T BT AT BFN & o777 o1 16 @t TR aRfRfy & Tor @1 81 3% Wadg &5 § &7 9 &9 300 WY o g #
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3R e |/ Frvat IR STHUITEE TRW 1 3 B AlSIciS A B d14 IgBR TeNYA § o et 2 ; IR A D T A gD BRI & 4G
a1 wireit 21 Over the last more than five decades since Independence, the management of flood and erosion-related
problems has not been done in a very systematic way. Because of the failure on the part of the Government of
Assam as well as of the Government of India in tackling the flood and erosion situation, every year the people of
Assam have been facing very dangerous and dreadful flood situation. This year the people of Bodoland Terroritry
have been worst victims of the un-checked flood in Assam.

MR. CHAIRMAN : Please conclude.

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : So, my humble submission to the Government of India would
be that it should start a bilateral dialogue with the Government of China and the Government of Bhutan to find out
suitable ways and means to bring about a lasting solution to the flood problem of Assam. #=x1 fg=zma @ & foraft afdat @=
3R e ¥ Aihel DR gAN dlSicts el BIbx FeqYs 741 § el Wil 8, Sl ¥d DYDY Hecquol Hoiged 3R D SH @ Hiviaed elil-
37T Al W a9+ AT Hoid WRpN | 44 w1 € fF disicie & 6l &7 F $F H<ig TNHN BT 1000 BRIS BUT B Herddl A Syt
FH ARy |
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I HE gsal & b war w3 off dieicis sfel # 781 MY SR 7 & |ifvran el St 981 TS| 27 JATS Bl b ARBR DI XD o Gl dwid o

3 eH WSt TE ofl, SEe! Wt dISiels i | o @1 Hidr w8 f&an | So far as my observation is concemed, the Central team

was misled by the Barpeta District administration, which is very unfortunate and which has been a matter of serious
concern. 9@ 3ferar J8i | ol Refits &t T8, $o o1l 7 91 $o e i @ fomn, a8 aga affeh ot ara 81 gafery # #7iv & g &
dreleis sfae # Wei-oigl @ 41¢ W YHIfad gU €, 96 URAT 7 9WIfdd @l &1 QRa =i <1 =nfRy|

It is understood that very recently the Government of India has announced a Joint Water Commission. | would like
to suggest that the Government of India should include or co-opt atleast one member from the Bodoland area in the
Joint Water Commission.

MR. CHAIRMAN : Your time is over. Please take your seat now.
SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : Thank you, Sir.
SHRI ANWAR HUSSAIN (DHUBRI): Thank you, Sir, for giving me an opportunity to speak on the very critical



national problem as created by recent floods and droughts. | would not like to repeat what my other friends have
already said. | would confine my speech here only on the problems of Assam.

The floods in Assam were unprecedented. Never in history were all the districts of Assam flooded. This time, all the
27 districts of Assam were flooded. The first wave of floods came in the month of April. At that time, the
parliamentary elections in April had to be postponed in Silchar parliamentary constituency due to floods. The
second wave of floods started on the 6! of July due to a breach in the Kurshi dam of Bhutan. The Kurshi dam of
Bhutan is very dangerous for Assam because whenever water overflows, it gives way for water to come into Assam
and thereby great floods are caused repeatedly. After the 6™ of July, the third wave of floods came on the 111 of
July. We are now apprehending and anticipating that there might be another wave of floods by the first week of
September, which naturally occurs. So, this is very peculiar.

For the first time since 1947 this Government has sanctioned Rs. 50 crore from the National Calamity Contingency
Fund and so | congratulate the Central Government for this. The Central Government had sent an assessment
team to Assam. They had assessed the devastation. The Prime Minister and other Ministers had visited Assam. He
promised to constitute a Task Force. Later on, Shrimati Sonia Gandhi also visited Assam.

In these floods, 269 lives have been lost and more than five lakh people have been rendered homeless. The
peculiar situation in Assam is that when floods come river erosion starts. It is a peculiar word for other parts of the
country. About 30,000 families have been rendered homeless, propertyless and bereft of their agricultural land.
They are now street beggars. When flood waters come and go, we can repair the houses that are damaged, but
30,000 families have lost all of their agricultural land, homes and all property. They are rendered street beggars.
Every year when this erosion takes place but our hon. friends from the BJP if visit Assam, they would call these
30,000 families as Bangladeshis. Yes, this is going on and | am reproducing their views only. So, this is the
problem. Fortunately, the Government of Assam yesterday has announced that the Government would rehabilitate
about 70,000 people by giving Rs. 500 to 60,000 families and Rs. 10,000 to 10,000 families.

Now, the question is about the rehabilitation of the people who lost their land and homes. | would request the
Government to see, if the lLAY. houses can be provided to these landless and homeless people.

I would like to make a few suggestions. The Task Force has already been formed. It should work right from this
movement. The Bramhaputra Board should be reconstituted. About 55 tributaries are there. They must be tamed
alongwith the Brahmaputra.. Silting is going on and the Government must take an action to resist silting. Anti-
erosion measures must be taken. Here, | would like to say that 55 anti-erosion schemes are lying with the Central
Government — 38 schemes are on-going and 17 schemes are new schemes.

It is unfortunate that in 2001 the NDA Government stopped the Central Loan Scheme (CLS) and thereby stopped
works at all the 55 schemes. So, | request the Government to sanction money for those schemes. The rehabilitation
of these people is very important. |, therefore, request the Government to take appropriate measures for their
rehabilitation and declare flood and erosion problem as a national problem.

SHRI KHARABELA SWAIN (BALASORE): The very famous Subarnarekha river which runs through Jharkhand,
West Bengal and Orissa devastates three blocks in my constituency called Jaleswar, Basta and Baliapal. The
incomplete dam projects in Chandil and Galudhi in Jarkhand have been under construction since ages. These are
the main reasons for the cause of the devastating floods in my area. So, | will appeal to the Government of India
that they should take an initiative to see that these dam projects be completed as quickly as possible.

Here, my suggestion is that the Government should chalk out a master plan for national flood control. The
piecemeal plans implemented by the State Governments lead to nothing. So, instead of bringing in any solution,
they rather compound the problems and they compound the tragedies. A spur here, an embankment there, and
stone patching in a third place though it saves a particular area on the other hand, it inundates other areas which
never witnessed floods since ages. The States, whenever they implement any plan with regard to the flood control,
should only follow the master plan enunciated by the Government of India. The river mouth of Subarnarekha has
been silted. It is incapable of drawing water to the sea and it is incapable of drawing flood water. So, it should be
dredged and the Government of India should provide the Central assistance for dredging of this river mouth of
Subarnarekha.

The prawn farmers have created a havoc in Orissa.

They have raised very high embankments parallel to the seacoast and to the riverbeds. They do not stick to the
CRZ - Central Regulatory Zone rules by which no commercial activity could be taken up within 500 metres of the
high tide zone. These embankments raised by the prawn farmers prevent rainwater from being drained to the



riverbed, to the sea. So, my appeal to the Government of India is that they should take initiative that these
embankments be removed as quickly as possible so that it will pave a solution to the flood situation in most of the
coastal States.

Last but not least, | will appeal to this Government that this Government should go for the river connectivity project
enunciated by the previous NDA Government. This will facilitate the water management which was a point raised by
many, many hon. Members in this House. If this river connectivity project is followed up by this UPA Government,
the excess water could be transferred and distributed in water scarcity areas.

MR. CHAIRMAN : Shri Nikhil Kumar = Not present.

Shri Ravi Prakash Verma to speak now.
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Third Assessment Report of the Inter-governmental Panel on Climate Change (IPCC) concluded that "more intense
precipitation events (hence flooding) are very likely over many areas. Increased summer drying and associated risk
of drought is likely over most mid-latitude continental interiors. Even with little or no change in El Nino amplitude, an
increase in temperatures globally is likely to lead to greater extremes of drying and heavy rainfall, and increase the

risk of droughts and floods that occur with EI Nino events in many different regions."
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Another study estimated that a two degree centigrade rise in average temperature and a seven per cent increase in
average precipitation would reduce net revenues by 12.3 per cent for the country as a whole.
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T € S JHET gen € Swa ax A | garan gl Fully damaged pucca houses -- 75 to 100 in municipality area; it is
between 50 to 60 in village area; partly damaged pucca houses -- 325 to 350 in municipality area; Partly damaged
houses - 75 to 100 in village area; marginally damaged houses - 1800 to 2000 in municipality area, and 300 to 350
in village area; foodgrains shops - 40 to 50 in municipality area, and 10 to 15 in village area; others — 200 to 250 in
municipality area, and 25 to 50 in village area; bars and restaurants — 8 to 10 in municipality area; fully damaged
boats - 12 to 15 in municipality area; partly damaged boats - 20 to 30 in municipality area.
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#H ATelld PAR Agal (VAAIYR) = G 7EISd, He™N §g - bl A1 {6 urefags o1t ik S & &wem puwifaa | grefergs @i &
T et et e faeR #t excft HE1 ST @, 97 o HEIEN §E It HE g a1 B yhifere @ Bt e g1

#eIey, e il are @t fafifier #1 aoe @ fAEr 3k e giEdl | faer ¥ are 3t ot ffifier &, a8 srjaqd oft| a=f fRufy Uit oft fs
U H3f a1g HT AT A AR MY, 91 96T FellPIer aF IAR S B S T, Ay, TR, Raey, wew onfe fral § € foreft
g & AN B agd & HfIEAT BT WHA BN TS W@ 2

AEIeY, fIER # WER TR Tt ¥ ravd el @ 21 onft aduH # Wel U &R fAER & 20 fredl @ wear a1 | wwifaa € adf gud
ara-318 el F I g@ @ g avE waifad 21 @ 81 fed wwen se-ame #5121 fIER # 10 a femR il | Sie-oma @t weer 2l
urft @ gui Pt 7€ 8 & BR TA-IIE B TARN e § AR Aefi T Fe[ F1 2| [{ER 9 R o arell 91 Afkar € 9T a8
SO O BT 8, g0 ot W A fAER @ &7 | dEex Preerht € 5 9 A9 98 @ FRoT dwSt Ma guwla @ € ok - @
T ¢ 6 -t 78R & ofex & g & g & B iy F T MY W 37 fAER A 3@ I €| 59 B FROT & WA © R 7 7% oft
A1 € 5 wafarvr g9 UF 991 HRYT 8 "l 2] 39 ) Red 8 =nfag)

20.00 hrs.

B9 @ o Wi @ A HY §, TS SH Wive B AR § Wl SUN B ONOR 6 W@ 8, SUS oy 89 S HiER od 8| A ¥% HEA
foF 9 w1 # A<t A1 WV 3R ot W Wieg 39 HI Bl W 7 B HIY $t AMT| 3HS FIA-J1A W1 BE S Woide &, I U Hed! WO
FAFe Ao & AR W F9-1 S =1fey d1fe fagla & e & @eif 81 |a | fAER # 3R $ff & |red 1l Aeafds & Aeas § 9491¢ o
P, 3 T B IUTY U S AfRv) gars a5 # 99 THH W TR $ avadar € e 99 &5 F S vataxer ywifad € @ ¢,
IHS! I9E W e A1 T & @ ¥ TR AT i S A2 wedr o @ 8, a7 B (A A 7w ofR A e Rufy da1 8wt 2

# IS ATeIH W ISR W B A [ R &1 298 WvaR 7 dgd g aaxal & 9 e (A1 9re § a8l S q@rdl g8, Sa Fae &
B 51 3R D= THR DI 7eg DI I 39H 37 T M fHan] 8 st Refie dA°siie o1, I=H 99 [ 61, 36 fag &0 s fagr &1
TREHR B G=IA1E 97 G127 TBHR A TRl A 73 SRR Ao BT GUTr BT &9 fha 8| B B TeErdal ¥ 981 B TDR 7 Ju=el!
3 RS 8000 FRI$ TIY Ft A7 @t gl ¥ wwsan € & g #iv fapa wmaw 2|

HEIRE, # AU HegH ¥ HA St § FHEA1 Aedl g 6 3/ Iga AIgge! HUH T Bl wevd o R § Wl aga a9 Y R qarE g8 8 8iR
el AR fSoer # {578 aXe &1 G Y 8 ol 8 Sad A 3ftd T 4g arg @St &1 Sud e $i Rufa o ot 21 @ | Wil
AN TR W E, SID TR Tq4€IE 8 MY T, T2 o WX BT ga & el goran| ¥ fRafy St dar g 2, 99 Wk vd Rggar oA A, St uge qare
g €, -1 B @f gE €, S0 WeR o¥ A Wet oniws foy Wl | 7w ad wian #t ara gt anfegl F i Sft @ aa @ wewa g 9w
FEl {5 56 e B W 3t € 9% el W It Mawt TE 8 Haell, 79 A 7 WA |ifersRE ¥ <9 7 et aftel s R g 3 o
1 it Afey #R I e @R dR W et Al

MR. SPEAKER: The House stands adjourned to meet tomorrow, the 17t August, 2004 at 1100 hours.

20.04 hrs.
The Lok Sabha then adjourned till Eleven of the Clock

on Tuesday, August 17, 2004 /Sravana 26, 1926 (Saka)



